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[Shri Jaswant Singh] very question
which has already appeared in print in
foreign journals, you say that it is not in
public interest to tell him what has
already appeared in the foreign journals.
It is a very strange thesis.

Finally, one small point | would like to
submit. Quite frequently we come across
this aspect that there are representatives
for foreign sales or sales of military
equipment from the country or purchase
of military equipment by the country.
Now we have had that very unseemly
incident of Larkins wherein in a
wholesale manner the entire creed of ex-
servicemen was attempted to be painted
by the same brush. It is highly
reprehensible and this is not acceptable to
me. | dhall certainly recommend very
strongiy to the Government that the
whole business of having representatives,
whether for sale or purchase, be
regularised and the whole thing be done
openly on official basis.

REFERENCE TO THE
FUNCTIONING OF THE SPORTS
AUTHORITY OF INDIA

SHRI SURESH KALMADI (Maha-
rashtra): Sir, the formation of the Sports
Authority of India has formally been
approved by the Government. It will
function under the overall supervision
guidance and control of the Department
of Sports at the Centre. The sports
complexes built during the Asiad worth
over Rs. 200 crores and also all sports
institutions Ba the country will come
under the Sports Authority of India. In
reply to my Unstarred Question No. 88 of
28th February, the Minister has given the
composition of this Sports body. You will
be surprised to know that the President of
the Authority is shown in the name of
Mrs. Indira Gandhi not hy virtue of the
office she holds; the Vice-President is the
Union Minister Incharge of Sports which
is by office and not bv name; and many
other Ministers of the Union Government
are the ex-officio members of
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this body. How an exception has been
made in the case of President by not
mentioning the office but mentioning the
name is not understood. | do not have any
objection to Mrs. Gandhi being the
President of the Sports Authority of India
provided it is by virtue of the high office
she holds. One cannot say that it is due to
any inadvertance that her name appears
against presidentship of the Authority. It
is obvious from the Government
Resolution which saya that after Mrs.
Gandhi ceases to be the President of the
Sports Authority of India, the Sports
Authority of India will elect a new
President. This Is understandable only
when the Prime Minister is not the ex-
officio President. The lacuna might have
been intended to let Mrs. Gandhi remain
President of the Sports Authority of India
even when she is not the Prime Minister
and that is where the doubt comes in. The
aim clearly and surely is to ensure that all
he sports organisations and their assets—
movable and immovable—running into
several crores of rupees should remain
permanently under Mrs. Indira Gandhi
and in the hands of the Congress (I).
People without any knowledge of sports
who are only experts in the political game
have been fllled up in the body. Since
these are serious misgivings, | would
demand that the Government should
clarify the position by making a statement
on the subject and what exactly will be
the role and functions of the Authority
vis-a-vis the Sports Ministry may also be
mentioned.
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wifgn #fsm wwy @ § w#fEw
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foray faardi ge & ag wrr asi
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F fedr & gwre A1 faam «Am
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CEEC O e I S
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e F 2w § sEr g feeEr e
F AW § FavEed) faawt 48 a7ran
g sa% fou fwenm =1 sqgeqr ¥
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ET0 H9YA I/ W@ A forsr w1 54w«
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MISS JAYALALITHA (Tamil
Nadu): Mr. Deputy Chairman, Sir,
although there hag been a great dest
of talk about the growing need Lo
completely restructure the whole s5ys-
tem of education in our country, no-
thing much has really been done
about it, What is the situation tha is
prevalent everywhere in our country
today?

In India nowadays for the most pact
we find that there is absolutely no
relation between education a student
receives and he vocation he lawes
takes up or ig forced to take up due (2
circumstances, Graduateg who have
obtained B.Sc. degrees in Chegnistry
apply for the position of clerks. B.A.
and M.A, degree holders send in
applications and wait with crossed
fingers hoping to secure at least the
job of a bus conductor.

The British who ruled in India untii
thirty-seven years ago needed a vas¥
number of clerks to run their admini«
stration. So, they evolved a system of
education geared to produce compe-
tent clerks to run their administra-
tion. We shook off the British yoka
and won our national independence.
But we have not yet managed to libe-
rate ourselveg from the shackles of
the educational system evolved by the
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On the one hand there is widespread
criticism that the standards of educa-
ten have deterioaled in India. There
i a growing {feeling that teaching
standards have also fallen and tea-
chers themselveg are not upto the
mark. Op the other hand, there ig an
almost universal complaint that there
iy @ tota] lack of discipline among stu-
dents today.

An honest analysis will reveal that
ihe root cause of the general malaise
1hat hae afflicted not only most of the
student community, but indeed is res-
ponsible for many social evils and
imbalances today is that the educa-
tion taught in this country is mostly
#'mless,

A student joins a degree course in
a college, At the advent his 2nd year
in gollege, grave doubts and mis-
givings begin to swirl in his mind.
He begins to wonder: “What am 1
studying for? To what end? What
will be my fate, my position, afier I
complete this course?” The {future
appears bleak, without hope. Even
while still studying, the student is
gripped by a feeling of despondency,
of despair. This in turp leads to rest-
Jessness and anger.

The desperate need to give vent to
their feelingg of frustration  drives
students to conduct agitations to voice
ihelr demands. More often thap not.
these agitations invariably take a
vigient turn,

Our entire educational systéem  ur-
zently needs tg be restructured to
provide a meang of livelihoog for the
students. The education a student re-
ceives, yight from the earliest stage
must be aimed at equipping him with
the specific knowledge and skills he
will require for the particular vo-
cation he will take up when he com-
pletes the course he is studying.

it is to fulfil this pressing need that
the Government of Tamil Nady has
courageously stepped forward to in-
troduce bold, innovative and signifi-
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cant changes in the system of edu-
cation in the State, '

The Tamil Nadu Chief Minister, Dr.
MGR, fully comprehepds the
seriousness of the students’ predica-
ment and the urgency of the neeq for
drastic reform in the educational sys-
tem. That is why the Tamil Nadu
Government js concentrating on in-
troducing technical education and veo-
cational training at all levels of edu-
cation in the State.

Todagy Tamil Nady is in the fore-
front in India in imparting vocational
training to students at the Higher Se-
condary School level. The State Gov-
ernment wishes to proceed much fas-
ter in thig regard, but is hampered
due to paucity of funds. Despite
financlal constraints, the Tamil Nadu
Chief Minister, Dr. M.G.R.,, iz de-
termined to implement the vocation-
alisation of education in the State.

This year, right from elementary
schools to secondary and higher se-
condary schools, the State Govern-
ment plans to introduce vocational
training at all levels of education on
an experimental basis. Our aim is
that the moment a student completes
hig education, he should be able to
fing gainful employment commensu-
rate with the knowledge he hag ac-
quired. Or at least he shouly have
acquired the necessary technical
knowhow to start his own business or
industry. For thig State Government
is prepared to render al] assistance
including gecurity-free loans upto the
value of Rs. 10,000.

When compared with other States,
student agitations in Tamil Nadu are
relatively minimal. Educational in-
stitutiong in Tamil Nadu do not re-
main closed for monthg at a  streteh
as in gsome other States. One reascn
for this je¢ that the State Govern-
ment takes immediate action to settle
the problems of students and teachers
amicably whenever any such  issues
arise. Another reason ig that the stu-
dents have begup to realise that vo-
cational training provides g guaran-
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tee for 5 safe and secure future. This
has helped to instil in them a much-
needed feeling of security and confi-
dence, Hence they are able tp con-
centrate on their studies with pcace
of mind. Ninety-nine per cent of the
students who studied at the various
polytechnie instituteg in  Coimbatore
were able to find gainful employment
instantly  upon completing their
courses, Tamil Nadqy is  justifiably
proud of thig achievement. To totaliy
eradicale the natjon—wide problem of
unemployment vocationalisaliop  of
education is a must, Therefore, the
Centre ghould step forward to render
all possible aid to the States o  im-
plement thig scheme successfully. In
Tamil Nadu, 22 per cent of the stu-
dents are in the vocational gtreams in
over 50 trades. Vocationglisation in
plus-Two is very popular. A pilot re-
view of the scheme in one Revenue
district in North Arcot, revealed very
encouraging results. An independent
review conducted by the District
Headmastersy  Association revealed
that 47 per cent of the vocational
students have gone in for higher
studieg and 49 per cent of the stu-
dents have been gainfully employed.
This is, indeed, a revelation. If the
vocational sector of plus-Two is
brought under a Centrally sponsored
scheme with cent per cent Govern-
ment of India assistance, as it wag ori-
ginally conceived, vocationalisation in
Tamil Nadu will receive gz much-
needed boost. With pardonable pride
I may say that Tamil Nadu has been
a pioneering state in the field of edu-
cation and hag taken gigantic strides
forwarq in this field, given its limited
resources. Tamil Nadu has achieved
phenomenal success ip the enrolment
of children in schools. In the age
group 6 to 11, we have enrolled more
than 85 per cent and, in the age group
11 to 14 the enrolment is 61 per cenl.
To realise the ultimate objective of
a hundred per cent coverage, we have
been offering incentives such ag free
mid-day meals, free books, free slates,
free uniforms and free residential ac-

?
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commodation, whenever gnd wlherever
possible. Under the Free Nulritious
Noon Meal Scheme, about 65 lakh
chlldren in the age group of 2 to 10
years are' covered. In the year
1584-85, 15.53 lakh more children up
to the age of fifleen years vwill also Le
included. I, order to improve the
quality of education at the primary
level, the Government of Tamil Nadu
took the momentous decision in 1981
io make nearly one lakh primavy
school teacherg Government crvants
with the laudable objective that edu-
cation should be handled by specialists
in the field, namely, educationists, and
not by Block Development Officers
whose prioritieg are not the same e
ours. Within the past 37 years, o gres
number of primary, secondary and
higher secondary schools have been
started in the State. In Tamil Nadu,
out of a total of 36,000 schools, 3,511
are Government high scheol; and
higher secondary gchools. But many
schools still do not have permanent
buildings ang essential facilitles such
as geience laboratories are lacking it
many schools due to scarcity of funds.
We know that a similar situaticn ob-
tains in other States as well. Lack ©f
money for buildingg standg in the way
of further successful extension of vo-
cationalisation. To tuke up the cons-
{ruction and renovation programmes
of Government high school buildings,
a huge amount wil] be necessary and
thig cannot be met from the meagre
resources of the State.

As un eye-opener to the rest of the
couniry, the Tamil Nadu State Gov-
ernment, under Dr. MGR, imple-
mented the Self-Sufficiency Schem®
in a phased manner in three years
under which each and every villag-
in the State hasg been provided witl

basic amenities such as  protected
drinking water, link roads, rura!
dispensaries, maternity and  child
welfare centres, ete. Under this

scheme, the. Government has conr
tructed builidngs for the primmarcy
gchools in the rural areas. Bul, for
the consiruction of buildings for sc
condary and higher  secondary
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schools, & minimum amount of Rs. 95
croreg at least is required. The State
Government simply does not have
the funds for this. The Stale Gov-
ernment approached the Centre for
financial aid in this regard. But the
Centre was not prepared to finance
the construction of school buildings.
As early as 1981 the State Govern-
ment tequested the Government of
India Ministry of Finance to at least
allot LIC funds as loans for the
construction of school buildings. But |
the Ministry of Finance in its D.O.
dated 17th Febuary, 1081 and it
would not be possible.

The State Government then plead-
ed with the Ministry of Finance to
at least arrange for loans from na-
tionalised banks at differential rales
of interest. But even this proposal
was rejected by the Government of
India Ministry of Finance. The Union
Finance Minister, Mr. Pranab Mu-
kherjee, in hig letter No. 14(68/62, CP
VIP, dated 16th  September 1982
addressed to the Tamil Nadu Edu-
cation Minister very politely turned |
down the request with deep regret.

Between 1980-81 and  1981-82,
within the span of just 2 years, the
State Government has constructed
buildings for 7,134 primary schools
and high schools at a cost of Rs. 33
crores. Thig is lauded as a praise-
worthy achievement.

But with regard to the construction
of buildings for secondary and higher
secondary schools, the State Govern-
ment is helpless and nothing can be
done unless assistance from the
Central Government is forthcoming.
It is our request that the Centre
shoeuld provide this assistance  not
only to Tamil Nadu but to all the !
State Governments, It is up to  the
Centre to work out the modalition
for extending this aid.

It is the students now going in for |
vocational training who will in fu-
iure be making a significant contribu-
tion to the nation through increased
productivity. They are going fo be
the bulwark of the nation's economie
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progress and prosperity. Does  (he
Government of India expect  these
students o acquire vocational and
technical expertise undey the shade
of banyan trees or in ashrams like
studemts  of who were sent  to
gurukulams in ancient times tp lear:
the shastras?

When nationalised banks can nre-
vide financial assistance for the de-
velopment of privately owned indus-
tries in the private seclor, why
should they not provide financial aid
for such a noble public cause  as
Education in the national interest?
After all, the Tamil Nadu Govern-
ment is not asking for charity. It is
only asking for a loan, for which (he
State Government is prepared Lo
assume full responsibility. In India
several laws have been enacled  on
paper to afford equal righis to wo-

men, in theory. But in practice. . .?

Although under the Indian  Con-
stitution, women are entitled (o
many rights, our society is such that
it imposes several restraints on themn

*so that women are not able to enjoy

those rights in reality, lo which they
are entitled by law.

Thanks fo the Tamil Nadu  Chisl
Minister Dr. M.G.R.'s pioneering
efforts, the Mother Teresa Womnen's
University, recently inauvgurated gt
Kodaikanal, is going to specialise
in furthering the advancement of
learning and prosecution of research
in studies on women's welfare and
provide consultancy and monitory
service for any welfare schemes for
women.

In particular, in addition fo  §
other deparfments, the Universily
will have a ninth department o
“Status of Women and Advanced
Economics”, and a tenth deparfment
for “Needs of Widows and  Dis-
advantaged Women"”. We may sufely
say that this TUniversity moeaunt
solely for women and slaffed entirely
by women, is unigue and there i=
not another one like it anywhers

" else in the world.
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We welcome the suggestions 'of the
Government of India concerning the role
of education in national integration. We
shall do all that is necessary to see that
text books are screened effectively so that
the theme of national integration runs
right through.

At the same time, Tamil Nadu wants
to go a step further in international
integration.

The Tamil Nadu Government intends
the Mother Teresa Women's University
at Kodaikanal to be an international
educational institution which will attract
women students from all over the world.

We hope most earnestly that ihe
Government of India will render all
possible assistance to make this Women's
University one of the major international
universities in the world.

The demand for more powers for "the
States is becoming more forceful and
vociferous all over the country. But
instead of conceding the demand,
step by step, the Centre is divesting
the States ofthe  few power they
aheady possess, Education, which
constitutionally a State subject before the
42nd Amendment, was taken away
from the State List and brought under the

Concurrent List by the 42nd
Amendment  Several attempts  were
made earlier, but they proved un-

successful until the 42nd Amendment.

In this context, | would like to remind
the Centre about the clarification
provided by Mr. T. T. Krishnamachari in
the Constituent Assembly of India on 2nd
September, 1949 to the effect that it
would be sufficient if the Centre takes
only such powers as are needed to
coordinate the educational activities of
the States in the field of technical
education, in the field of vocational
education, and in the field of scientific
research. Andto quote
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Mr T. T. Krishnamachari® own words,
"that is about so far as it is safe for the
Central Government to go it would not be
wise for any Central Government to go
beyond that limit. | think that is about the
best that we can possibly do, consistent
with the idea of having States with a
large measure of autonomy for
themselves and the Centre taking up the
education of security, defence and
general wellbeing of the country, leaving
other things to the States."

These are Mr. T. T. Krishnamachari”®
own words. The same words serve to
aptly reflect the policy and thinking of
the A.lLA.D.M.K.

Frequently, All-India Conferences of
Education Ministers from all the State,
are held in New Delhi The resolutions
adopted at these conferences have been
implemented to a major degree only by
the Tamil Nadu Government. Though
'‘Education has been brought into the
Concurrent List, the Centre does not allot
any additional funds to the Sates.

The Tamil Nadu Government which is
in the forefront in several fields, ts also in
the forefront in the field of education. If
Education is returned to the State List
again and if the States ar, given full
powers in he field of education, the
States will advance much more rapidly in
a keen spirit of competition.

The Government of India recognises
Sanskrit as an ancient classical language
and spends vast sums of money for
research and development in the interest
of preserving our ancient cultural and
literacy heritage Tamil is also a very
ancient language. In fact, Tamil is not
only the oldest language but the oldest
living ancient classical language in the
world today. The Government of India
has formulated , yardstick, a list of
conditions, which form the criteria for
recognising a
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the Government of India, the characteristics
of a classical language are 7 in number. The
first condition is that it should contain a body
of alure and grammar which is ancient.

Tamil has a body of literature called the
‘Sangam Anthologies' and the grammar called
"Tolkappiyam' whicii arc assigned to the first
few centuries belore the birth of Christ even
by the most sceptical historians of literature. It
is doubtful whether any other lan-' guage can
match Tamil in this regard. Probably only the
antiquity of Greek car. be compared with the
ancientness of Tamil. (Time Bell Rings) You
have given more than half an hour to the
previous speaker. | request you to give me at
least another 10 minutes. | wil] finish before
that.

AIR. DEPUTY CHAIRMAN: Please
finish in two minutes.

SHRI R. MOHANARANGAM (Tamil Nadu):
She is a new Member. Kindly some more
time.

MISS JAYALALITHA: Out of the 7
conditions set down by the Government of
India for a language to be officially
recognised as a classical language, Tamil
fulfils 6 of th, conditions. But the 7th
condition is not applicable to Tamil. What is
the 7th condition? It is: "That the language is
rarely en and its text is understood with the
help of Dictionaries or Specialists.”

Is H only a language which has been totally
forgotten by the people that ean be accepted
as a classical language? Is it only a language
which ser-vivor with the aid of a few pandits
that should be recognised as a classical
language? How can this be considered fair or
just? What justice is there in this sort of a
stricture? Classical languages which satisfy all
7 conditions including the want of speakers in
.modern times, are Latin and Sanskrit,
whereas Greek, Arabic and Tamil continue to
be spoken by millions today,
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Classical Greek or Arabic or Tamil is
different from the modern dialect of Greek or
Arabic or Tamil. Hence classical languages
are divided into those with continuity and
those without continuity. Sanskrit, Latin, etc.
belong to the second category i.e., those
without continuity. Greek, Arabic and Tamil
belong to the first category, i.e., with
continuity.  Sines the  discovery and
publication . . .

SHRI B. SATYANARAYAN REDDY
(Andhra Pradesh): Why don't you speak in
Tamil? It is better that you speak in Tamil.

SHRI R MOHANARANGAM; We can
speak in Tamil but the difficulty is that
nobody can translate it perfectly. That is the
reason why we are speaking in English.

MR. DEPUTY CHAIRMAN: There is
perfect translation.

SHRI R. MOHANARANGAM: Why don't
you speak in Telugu?

SHRI B. SATYANARAYAN
REDDY; | speak in Telugu.

MR. DEPUTY, CHAIRMAN; Kindly
listen to me (Interruptions).

SHRI R. RAMAKRISHNAN (Tamil
Nadu); 1 appeal to the Members not to
disturb the lady Member.

SHRI R. MOHANARANGAM; Do not
disturb the lady Member What is after all a
language? Language is a medium through
which we are expressing our ideas to another
individual. Wc are expressing our ideas to
other Members. If she speaks in Tamil no-
body can-understand very easily. That is the
difficulty.

SHRI SANKAR PRASAD MITRA (West
Bengal): This is NTR versus MGR.
(interruptions)

MR DEPUTY CHAIRMAN; Please
conclude now. You have already taken 25
minutes...
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MISS JAYALALITHA: Kindly bear with
me. | will wind up ia a few minutes.

Since the discovery an”j publication of the
Tamil Sangam classics was late, there was an
early erreneous impression that the Dravidian
literature is a derivate of Sanskrit. This
impression was dispelled as soon as the Tamil
Sangam classics were published. The fact that
this independent and secular body of literature
and grammar had influenced all the Southern
languages and even the Vedic and classical
Sanskrit was established by eminent research
scholars like Gundert, Caldwell, Kitel,
Burrow, etc and the influence of the ancient
Tamil Sangam literature on Sanskrit has now
been argued cogently by George Hart.

Recognition of Tamil as a classical
language by the Government of India is long
overdue. Just as the Governmet of India has
accorded Sanskrit recognition as a classical
language, it should also accord the same to
Tamil. Such recognition will enable this coun.
try and the world to appreciate the antiquity
of the Tamil language and the great diversity
of its literature and add glory to the cultural
heritage of the country.

The great Tamil poet Bharatidasan has
magnificently described the gene-sin of
Tamil in the following exquisite Words:

Thinglodu  Semaprithi ~ Thannodum
Vinnodum Udukkalodum Mangul Kadal
Ivartrodum  Pirantha  Thamizhudan
Piranthom thorn Nangal."”

Bharatidasan says When the moon first
began its orbit; when the sun first shone forth
in all its brilliance, when the gkteg were first
created, when the radiant stars were first
down born in the skies, when the first cloud
tor. matioi began to gather when the
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waves in the ocean flrst down began to surge
forth, that was when our great Tamil language
was also born in all its resplendence. We the
Tamilians were born along with that age-old
Tamil language, T have the honour to come
from and represent that glorious land of the
Tamils—Tamil Nadu.

The firm language policy of the
Government of Tamil Nadu will be to
implement the two-language formula which
has been consistently enunciated by our great
Dravidian leaders, Periyar EVR and Anna. It
is the same policy which the Tamil Nadu
Chief Minister, Dr. MGR has been reiterating
time and again The Government of Tamil
Nadu has stated in unmistakable terms that
Tamil and English can serve all our purposes,.
Tamil as the official language of the State and
English as the link language.

Even the most emphatic and ardent
protagonists of Hindi do accept that English
can serve admirably as a link between our
country and the outside world. Then why
plead for Hindi to be the link language here?
When English serve to link us with the outside
world, it is certainly capable of rendering the
same service inside India as well. English is
foreign, some argue. Have we destroyed or
given up everything that is foreign? Do we not
bring in foreign wheat in foreign ships? Do
we not seek foreign aid not only in the form of
money but also in the form of technical
expertise? Does a single week pass without
some leader or the other—a Minister or an
MP or an MLA—undertaking a journey to the
West or East to secure whatever foreign aid it
is possible to secure? On top of all these
things, we have given up so many systems
peculiarly our own We are not content with
rural economy. We want Trombays and En-
nores. And we are not conscious of their being
foreign. Only in the matter of language we
pose as ultra-nationalists and dub the English
language as foreign.
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"Quit India"—we said to the British Tho
British were able to understand us. ~ Simply
because we said  "quit India’ in English
they understood us. Had we said that in Hindi
they would not have been able to understand
us. In the same way, just because I am able
to speak Hindi, I am asking you in Hindi
not to foist Hindi upon us. Similarly you
should not say that since | know Hindi |
should accept it as a national language. That
should not be the policy. There is no justice in
such a Policy I am requesting the  Gov-
ernment of India, through you, not to foist
Hindi upon us.
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Now, Sir take for instance the cricket test
commentary which is .given in our country
through AIR and Doordarshan, | am only
pointing out that the Hindi language does not
have the required vocabulary, it does not con-
tain enough words in the Lexicon. Now the
Government of India has made it compulsory
that the cricket commentary should be
broadcast in Hindi as well ag in English Now,
Sir, if you listen to the Hindi commentary for
a cricket test just for flve minutes, and people
all over the country follow the international
test cricket match commentary with great
interest, you will find that 99 per cent of the
commentary is in English. They simply have
not been able to coin words in Hindi for the
usual terms used in the cricketing jargon. Now
if you listen to the commentary, you will find
that except for the most muidane pharases
such as
g ATHFT AT, FZ AeqATAl  FT
g & v gl T dw AT
other than that, 99 per cent of the commentary
is in English To describe field placement such
as slip, mid off, mid on, or techical terms such
as wicket or batting average or bowling
average... There are simply no words in Hindi
for these. Who is benefiting by this? Is this not
an enormous waste of time and money. It may
as well be that the whole commentary is done
in English. The one thing that the listeners are
interested ia is the score. And that is the one
thing that they invariably give in shudh Hindi.
It makes the listeners want to cry, to tear their
hair in frustration.

Sir, | just want to conclude with one
reference to the recent historic sPace flight of
Sq Ldr. Rakesh Sharma. | beg the hon.
Members not to misconstrue my remarks, |
am not trying to belittle this historic
achievement in any way. Every one knows
that this venture was given wide coverage on
TV, in particular the conversation between the
Prime Minister of India and Sq. Ldr. Rakesh
Sharma was watched by millions of people all
over the country. What | am trying to point
out
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is the limitation of the Hindi language. When
Sq. Ldr. Sharma tried to describe the technical
detailg of the spacecraft and the flight, he had
to resort to English wo/ds. He simply could
not find terms in Hindi; he did not know the
terms in Hindi; infact there are no terms in
Hindi. Since my first day here in the Rajya
Sabha, | have been listening to many gf the
speeches in Hindi by many of the hon.
Members here and ti find there is a libera®
sprinkling of English words in practically
every Hindi speech. When there are no words
in the Hindi language to describe a particular
event, or a particular article or a particular ob-
ject, the speaker who is using that language
has to resort to another language, and that
language usually turns out to be English, So
why not allow English to continue as the
official link language.

In conclusion, i wish to remind the
Government of India of the assurance given
by the late Pt. Jawaharlal Nehru. Pt. Nehru
had stated that English would continue as an
associate official language indefinitely as
long as the non-Hindi speaking people.wanted
it. We hope the Government will honour this
promise made by the late Prime Minister.
Thank you.

Sl do WA TTL ;AT
AT AT W0 2 |

SHRI R. MOHANARANGAM; Mr.
Reddy, you speak in English. We cannot
understand what you say. (In-terruptions) for
the benefit of the Members | would like to say
one thinjr. (Interruptions) | want to clarify
this thing. Mr. Reddy asked why she did not
speak in Tamil. She can speak in Tamil, but if
she had done so, nobody would have
understood her That is  the-difficulty.
(Interruptions).

MR. DEPUTY CHAIRMAN: Order
please.

SHRIMATI PRATIBHA SINGH (Bihar):
Mr. Deputy Chairman, Sir, (Interruptions).
We did not disturb  you
people



1 Discussion on the

working of the

MK. DEPUTY CHAIRMAN: Mr.
Reddy, when your turn cornes you can
speak. Yes, please.

SHRIMATI PRATIBHA  SINGH:
Education, Sir, is the most important area
of activity because it deals with students,,
teachers, parents and those devoted to the
advancement of the country. (Int
erruptions) Actually these " are the
people, these students, teachers-, parents
and devoted workers. Who are strong, if
they are healthy, then only the country is
healthy This is a very important area. We
can build a factory, we can build a bridge,
but who builds them? It is the man and
his mental equipment. If that is strong,
then only every thing is strong. The
statistics show increase in the number of
educational institutions, swelling enrol-
ment figures of students and growing
number of teachers. Every vyear this
swells on. The country is spending more
than Rs. 3000 crores annually on
education. Yet if we really want to fulfil
the targets, we need bigger amounts to
Drovide equipment and suitable en-
vironment for the educational institutions.

Sir, for all this | would request the
honourable Minister, through you, to
fight for more funds because this is the
most important activity which deserves
emphasis. The latest calculations show
that we need sixteen lakh teachers
between 1985—99 to fulfil the goal of
universalisation of elementary education,
a target that we have fixed in our 20-
point programme. This is one of the most
important points in our 20-point pro-
gramme.

Sir, | now come to what my pre-
decessors have also said—that there i
need to infuse a new spirit into our
educational system. There is no doubt
about that. And if some of the States
have taken this up and made certain
reforms and given more emphasis on
certain things, that is a very good thing
and that should be
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Because, Sir, the student unrest at
the higher level; of education and the
heavy drop-out rate at the  primary level
indicate that the present content of
education is not inspiring, not even
interesting.  Otherwise, after getting the
opportunity to study and getting degrees,
why is there so much of unrest? Why
is there so much of clamour only for
holding some post in the offices? It is
because the initiative in them to do
something on their own is killed. A large
number of students, even after getting
their doctorate, are found to be ignorant
of our culture and heritage because they
are not taught of  them right from the
school to college. Naturally there is a lot
of frustration. At the lower levels, Sir,
we have loaded our syllabi so much
that we should really pity our children.
The number of books they have to study
and the amount of home task they get
leave our children with hardly  any time
for play, recreation, health-building
or development of their potentialities
which are lying latent in them. Actually
they don't get time even to watch Nature
which will develop an aesthetic sense in
them. And if we are not able to give this
opportunity to our children, what do we
give them when they go to the school?
They carry such a big busta that
their ~ shoulders get bent. We also find
that many children have to wear spectacles
also. There are so many troubles and
the poor mother has to  restart the
student day because there is so
much of home task that  unless she sits
with  the child the child is not going to
leam anything. So, Sir, what is the remedy
for all this? This has to be thought of
seriously.  In every home this s the
case. In fact, when | went to the
Minister's home, | met her grand-
daughter with  the same problem. | met
my own grand-daughters. They keep on
asking, "You people say in the press that
you love children  so much but what do
you do for the children? See the humber of
our books." So, Sir, 1 would like to give a
sug-
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have themsélves to think about it,
that just as NCERT is doing some
researeh on books, something of that
tvpe could be done because in the
private schools, econvent schools (hey
have a lot of books wriltten by private
I hope the Minister w'H
cevtainly like to have cheers  from
the children: a smile from them and
brightness in their eyes. 1 hope she
will think about their sylabi ind do
sorething about it

peaule

The examination system, Sir, is to
be  reavganized. My  predecessors
have also given 2 lot of emphasis a
chandge in the e<amination system,
What is the present position?  So far,
education is tied o examination;
cxamination ‘s tied to job. Now the
students’ aim  is only to pass the
examinalion, get a degree and get a
job, They dy not gel jobs and, there-
fore, there is complete  frustration.
How many lakhs and lakhs of people
can you give johs? So there is need
for a change. And education s for
«nowledge,  development of  polen-
tiality in the person, development of
perfection in spirit, both in arts and
dcience, Then only can we think of
removing some of the frustration in
our younger generation. Even in
the examination system there is no
uniform standard. The examination
lacks objectivity. Certain important
subjects like -physical education, na-
tional service, sports, NCC do not
count in examinations, UGC  and
other learned bodies are suggesting
semester system and continuous in-
ternal’ evaluation. They say this is
the only remedy for the present exa-
mination system. But, Sir, there is
a lot of eriticism of this also because
this will keep the students right from
childhood always in stress and strain
of being evaluated, facing examina-
tions and other things. So some-
thing else has to be thought of. How
can we build up their personality,
help them to develop, and infuse in
them different sources of knowledge?
1 would Tike to know from the hon.
Minictar 'f enme new thinking has
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been initiated on this subject in the
UGC or in the NCERT.

Sir, here I would like to mention
that there is a movement of new cdu-
cation which has made very valuable
suggestions.  One is that they have
made distinelion between examina-
tion for employability and exanina-
tion for development of personality.
Their recommendation is that cduca-
tional ingtitutions should be liberated
from the responsibility of  holding
exam:nation for employability so
that they are free to concentrate upon
Education procesg ‘in its purity—the
sole motivation of which would be
to develop the capacities, and focili-
tics and personality of the student.
[ wish New Education projects could
be taken up by the Ministry. In U.P.
Awadh  University, Pant Nagar
University, Gorakhpuy University are
frying to experiment with this...

(time-bell rings). BMAA WT GIEG)
1 TyArTEar zgw frar § oo
R Z1TW {9 Gwra |

st genqrafa . g1 77, Gum aga
2N

wwet sfawiag: fosd 71 45
faaz &1 quq fzar g fe@ 1 mm
g21 auy faqr )
points. .’

MR. DEPUTY CHAIRMAN: The
time is to be distributed among the
party people. We cannot do that.

SHRIMATI PRATIBHA SINGH
so that ....(Interruptions).

MR. DEPUTY CHAIRMAN: Goav-
ernment has fixed the time; we can-
not change it. Just one minute. You
can speak for two or three minutes.
Please cooperate because there is a
time-limit for every party and a time-
limit for the House to sit. So I would
request hon. Members 1o confine them-
selves 1o the limits, Otherwice. . ..

1 must put all my

SHRIMATI USHA MALHOTRA
(Himachal Pradesh): What is the
ume-timit for us?
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MR. DEPUTY CHAIRMAN: You are
given half the time, for the party. The party
can put up one speaker. | do not mind. But
they have put up 16 speakers. The time is two
and a half hours. Distribute it. Otherwise,
from where will I get the time? That is the
whole difficulty. | request you to put less
speakers. There will be more time. Everyone
wants to speak. | cannot give time.

SHRIMATI USHA MALHOTRA: How
can we do justice to the whole thing in such a
short period?

MR. DEPUTY CHAIRMAN: Then |
cannot do justice to all speakers.

SHRIMATI USHA MALHOTRA: But yon
can extend it late in the evening:

SHRI DEBA PRASAD ROY {West
Bengal): She is speaking on behalf of the
party. Let her continue. (Interruptions)

MR. DEPUTY CHAIRMAN: Some people
will be left out in the evening, at the end. Then
there will be trouble. That is why, let everyone
speak for ten minutes so that all can get” time.

qet Fa41 Arafe §, ATE 0% W AR ZY

q2 A | AT AAT /A TAA MO

A8 2 AiwA TH-TAVE AF T wHAT
If you want others to be called, please curtail
your speech. That is my request
(Interruptions). Who is stopping you? But the
time limit is there. You appreciate the
difficulty. You discuss the matter with your
whip. He should put only two speakers. That
will do. (Interruptions). No please. That is not
possible. You have half of the debating time.
But everyone cannot have that much of time.
That is my request. That is why | request that
ten minutes are sufficient for every speaker.
Somebody may take two, three minutes more.

SHRIMATI PRATIBHA SINGH: Five
minutes.

MR. DEPUTY CHAIRMAN; All right.
Five minutes more. You have already taken
12 minutes.
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SHRIMATI PRATIBHA SINGH: Then
there is th, problem of non-formal education.
Countries like Korea and Malaysia have
made large experimentation in this field. We
have lagged behind. 1 would request the
Minister to give a little emphasis on this. And
there is need to establish a national council
for non-formal education, somewhat parallel
to the NCERT. This Council should serve as
a resource centre, and it should be a national
council for non-formal education. As a
resource centre, it should have possibility of
initiating pilot projects, the results of which
could be made available to the whole
country.

The school education in our country, Sir,
requires a searching examination. The single
teacher schools all over the country remain
uncared for. It has been reported that a large
number of schoolg run once or twice a week.
Most of these schools are in pitiable
conditions. As UGC ie for higher education.
Similarly, setting up of a national
commission for school education should be
considered, with the  task of:

(1) Maintaining standard of school
education.

(2) It should also have the power to
coordinate the activities of the NCERT and
other national organisations dealing with
school education.

(3) Promoting production of high
quality equipment for school laboratories.

So, these are some of my suggestions. So
far as teacher education is concerned, that is
another area where my predecessor, Mr.
Pandey, has also mentioned that radical
changes are required there. The present
curriculum is in many ways outdated or
irrelevant. It has continued what was there in
the British time, and this needs complete
change. We teach too much of western
abstract theories of education, and w, hardly
provide any idea of the profound concepts of
edu-
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cation developed in India through mil-lonnia
of effort and experimentation. There in the
teacher curriculum, school practice is nil.
Lenguistic concept receives little attention.
Therefore, we have to add new dimensions to
the teachers training. We have to put
emphasis on: (1) value-oriented education, (2)
environment-oriented education and (3) child-
centred education. If we give emphasis on
these three points in the teachers training, then
only we can hope that thig programme will
succeed and what we want to achieve in
education, we may be able to achieve. The
Mmister has constituted a working group for
value-oriented education for teachers. This
group has already given its valuable report. |
would like to know from the Minister what
are their recommendations. Sir, th, need of the
rural child has to be studied and given its due
emphasis. Their curricula has to be
meaningful and relevant.. To meet their needs
we have a large number of agricultural
colleges but we do not have agricultural
schools. We should give more attention to
introduce agricultural echoolg in the rural
areas.

Then, Sir, in the rural areas we have not
thought of establishing technical schools
somewhat on the Russian lirres. Their
students can be initiated into technical skills
right from the early stages of schooling.

Studies in languages have been suffering a
lot both at the lower level and higher level.
W, had a large number of scholars in
Sanskrit, Arabic, Persian, Greek and Latin.
All these Sanskrit manuscript books have
gone out.

Now, there is a great need for setting up an
international institute for Sanskrit along with
classical modern languages and also
international university for Hindi. Education
without culture is only half th, work done.
And the important vehicle of the culture ig
the library.

We have got the National Library at
Calcutta. It is still ill-equipped. We need at
least five, more national lib-
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raries. There should be up-to-date facility for
storage and retrieval of old books and
manuscripts; and utility for study and
research.

Museum are the instrument of edu cation.
They should also be given a little attention
and a little money to maintain all the things
that are there. There is a need to weave
culture into the entire educational system.

In the last meeting of the Central Advisory
Board of Education, a special resolution was
passed which recommends for a ne,, design of
education in which education and culture get
inter-woven into each other. Therefore, Sir,
right foundations of a truly national system of
education is required. Sir, it is true that huge
amount of money is required. It is true that a
large number of men and women are required
to make sacrifice and contribute their mite ty
the advancement of education goal. But it is
through education that we prepare the genera-
tion which is strong™ which is bold, full of
courage which has a will to take big strides to
reach the moon and roam in the space.

We have a Minister of Education willing to
take new ideas, to make new experiments,
and to build a strong generation of a great
country like India and a great leader like Smt.
Indira Gandhi.

Thank you.

MR DEPUTY CHAIRMAN; You will
have 10 minutes please. Dr. Sarojini Mahishi.

DR. (SHRIMATI) SAROJINI MAHISHI
(Karnataka); Mr. Deputy Chairman, Sir,, |
thank you for giving me some time to speak
on this subject. Every year the demands of the
Education Ministry are being discussed in that
House and also some discussion is held in this
House also. In spite of these discussions the
deterioration in the standard of education and
the quality of education persists. Of course,
even the Government claims every year that
there is a lot of Im-
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provement. The net result is that we are able to
see the deterioration in the standard of
education. The Directive Principles of study
policy embodies that primary education
should be free and compulsory. Sir, can we
say that it is free? Can we say that it is com-
pulsory? In the rural areas children in the age
group of 6 to 14 are not attending the schools
and the percentage of the younger children in
this group is not up to the expectations. We
have not been able to reach the targets. Not
only that we have not been able to go nearer to
the  targets. Therefore, under these
circumstances | would like to know what the
Government has got in mind whether primary
education shall be free and also shall be
compulsory.

If you cast your glance around this capital you
will  see around filthy schools where
primary schools have been housed. In such an
area, | do not think,, whether the children
will be able to get inspiration and will be able
to assimilate anything at all especially in the
capital of the country. If this is the thing we can
just imagine what will be the state of affairs in
the other areas. This is the State of affairs in
the capital and anyone can criticise if th,
Govenment has ~°Pt under its nose housing
primary schools in such filthy areas. How
can they accept others? Education is
service-oriented and many a tim, the
Government says that Education is not a
Central subject and it is a state
subject and, therefore, the reply ends
there. | do not think there is a remedy for that.
This reply will not be able to give gatisfaction
to any one of the Members, any one of the
representatives of the people in the country. |
do not know whether Members on that side
have a different opinion. But as far as this
subject is concerned, | do not think there is a
difference of opinion between the Members on
this side and the Members on that side. All
Members are concerned, all Members are
anxious as regards the deterioration in the
standard of education. Primary education,
which is th, basi; of
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further education that the child will get, should
be free and also it should be compulsory. We
should have ty go in that direction at least.
Now, Sir, in Bombay and other places, even
fo, .getting admission in a  nursery school, a
lump sum of Rs 5,000 has got to be paid, i do
not know whether the Government knows about
it or not. But | know that for getting admission
in the KG or Nursery class, a lump sum of Rs.
5,000 has to b, paid. And the parents are
examined, not the child, because the parents'
genealogy has got to he examined in order to get
th, child admitted to-the nursery class.  Of
course,, after doing all these things, how far the
institutions have been able to give better service,
it is for the Government to see. Defending what
they have done is not along the remedy for it.
They should find out what exactly is needed in
th, matter, what is the most important and ap-
propriate thing to be done in the matter.
Therefore, Sir, this primary education, the
housing of the  primary schools is a very very
important thing. This is as regards facilities
for primary educption in the urban area. As
legards facilities for primary education in the
rural area, | would like to that the Government
is pleased to give some scholarships to the day-

scholarsas an inspiration to them for
attending every  day. But in spite
of all these things, you will find that there

is a big percentage of children present in the
school only when the scholarship is distributed
or when the Inspector visits' the  school and not
on any other day. The dropouts different leveis
even amongst the boys is also large in the rural
area. Amongst the girls, | should say, itis
a very pitiable condition. The dropout at the
level of 4th standard and 5th standard is
continuously increasing in the rural area. If we
want to achieve the targets in girls' education
and ifwe want to be able togive
education to all the children in the
primary age-group, we should hav. to resort ot
som; other methods which will be effective
and
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also be able to influence the rural people.
During all these 35 years, have we been able
to create an atmosphere for the education of
children in the rural area? The schools are
housed in distant places. Neither the Inspector
goes there nor the school teacher goes there
regularly. He is posted in on a place and be is
staying in another place, and once in a week
or twice in a week he will attend the primary
school and he will sign for all the clays. | do
not know whether this has come to the notice
of the Government, but this is the state of
primary education in the rural area. Only
where the teacher and the student come
together, stay together and only when the con-
tact between them increases, only then the
teacher will be able to inspire the student and
will be able to create some impact on that
student. There has been a quantitative expan-
sion, but there has been no qualitative
expansion. We should look to the quality. But
if we continue to look at the quantity, there
may be a large percentage of people coming
out of the factories, I mean, the schools,
colleges and universities. But what about the
quality? | would like to give a quotation of
Kalidasa. He says-. he who is capable of
absorbing  himself, has absorbed the
instruction, has absorbed the knowledge
himself and is capable of imparting that
instruction also, he alone should be called a
good teacher. Some are good in absorbing
themselves; some are good in imparting; but
they are not good teachers. Kalidasa says:

Therefore, he alone who is good in both these
things should be made a teacher. But what is
the position of the teachers today? The
teacher is one who is ahead of the student by
a single lesson. That is the definition of the
teacher today. You may not agree, but this is
the situation in primary education. If we
proceed a little ahead, the percentage of
drope-outs will be much more, and the
number of those who go to the high school
and thereafter to the university is de-
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creasing. | do not mean that every-one should
go in for university education. There is no
need for it. There should be a diversion after
Higher Secondary so that they are able to go
to technical institutions. The value oriented
education to the teacher which the
Government is stressing is very, very,
important because diversion to the technical
line after the higher secondary is the most
important thing. |1 do not know whether this
value oriented education is necessary to the
teachers or to the students or much better to
the parents because the parents think that their
sons should be doctors, that their sons should
be engineers, or that their daughter should be a
big artiste, or a big engineer. Everybody is
thinking in this way and if everybody thinks in
this way there will be a big rush for medical
colleges and engineering colleges. | know just
now the importance of Indian doctors abroad
is decreasing day by day because they try to
get into the medical colleges somehow or
other and they 'ust want to get a degree and
they want to sell the degree outside. The value
of Indian doctors abroad is decreasing.
Therefore, | would say it is better that the
Government creates an impression, an
atmosphers, in the public that it is better to go
in for the technical line rather than the routine,
usual, university education. Therefore, a lot of
coordination is necessary among the different
departments of the Government. Home
Ministry is running » few craft courses, a few
craft colleges and institutions and Education
Ministry is running a few jolytechnics and
there is no coordination between these. As a
result, the service that is expected of them is
not forthcoming. Also when students ce rne
out of the universities, thty are interested only
in getting a job. But it is very difficulty to get
a job these days, wiili the result there is
unemployment, unemployment of graduates,
educated unemployment, half-employment,
semi-educated unemployed, unerrployed, and
cri— a number of class'lications has come up
in rural area3 and urban areas.
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If  they mea], you will be abio ir work i<nd
if you work, they will be atle to give you
a meal. That ir, not the only thing
Government has to  do. Government must
pay more attention 10 this thing right from the
beginning, they should create an atmosphere in
the country, create a proper situation in the
country, so that children right fiom the
primary  education level, will be able to
divert their attention to the techrical matters.
Ani then, division of labour and the value of
labour is very important.  Dignity of labour
is the most important thing. We must have
to inculcate this spirit of dignity of labour
among the children right from the beginning.
I do appreciate the work being done by the
NCERT, the schemes which it has undertaken.
They areavery good thing.

I would like to stress another aspect of the
Education ~ Ministry and that is the
Archaeological Department. Just in front of the

monuments there is a board  written
"trespassers shall be prosecuted”. But
sometimes the board is removed and

trespassing does take place. But no trespasser
is ever prosecuted. And the trespassing goes
on. The whole monument goes into further
deterioration ~ and  further ruins.  That is
not the objective  of archaeology, as far as |
know. The objective and purpose of the
Archaeological Department is to excavate and
preserve ancient buildings and  ruins which
are a source of inspiration, historical ruins are a
source of inspiration. But if the present
negligent attitude on the part of th, authorities
responsible  for  preservation  of these
monuments continues and anybody and
everybody gets into them, these valuable and

ancient monuments get into further
deterioration and further ruins. That won't
serve the purpose of archaeology. In this

connection, | want to point out that there
are a number of vacancies in the Archaeo-
logical Department which have not been
filled up for a very long time. Why have these
vacancies not been
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filled up. Is
deterioration in
know. That

it for promoting further
the monuments? 1do not
is one thing. Secondly, they
have also to look into the excavation of
certain precious things, keep certain
precious things intact, so that people would be
able to see them and get inspiration from them.
I know the Government had promised to
preserve three medieval townships—Hampi
in Karnataka, Nalanda in Bihar and Lothal in
Gujarat. These thre, medieval townships
are most impqgrtant archaeological historical
ruins in our country revealing the civilisation of
those times.  The Government had promised
many a time that they will not allow any
encroachment into  these areas. | know in
Lothal in Gujarat for a period of 15 years the
stones and bricks were lying unattended and
they  still continue lying there uncared for.
No action has been taken by the
Government. Similarly, Hampi in Karnataka—a
lot of encroachment is taking place people have
free access, some people are cultivating the
land, .and yet Government has not been able
to do anything. In Nalanda also no protective
work is done.  Except excavation, no facilities
are provided to the people to go there and
visit the place and get inspiration. ~ Therefore,
I would like the Government to pay attention
to all these three aspects.

Further | would like to say that just near
Delhi in Tughlakbad quarrying of stones takes
place on the fort. This is the case in almost all
the forts. People go there freely, quarry the
stones and use them. What is the Government
doing about this except putting up boards
saying that tresspassers will be prosecuted? |
say this with much pain. These monuments
should be a source of inspiration for people.
They should not be allowed to get further
deteriorated. The Government shall have to
pay attention to this. There are two things to be
done. One is creating enthusiasm and
inspiration among the new generations to
come and the other i« creating an
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for the new generation to take inspiration
from these monuments of archaeological and
historical importance. | hope Government will
pay attention to these.

MR. DEPUTY CHAIRMAN: Shri Anand
Sharma. You will have ten minutes.

SHRI ANAND SHARMA (Himachal
Pradesh): Please give me a little more time.

MR. DEPUTY CHAIRMAN: Yes, two or
three minutes more.

SHRI ANAND SHARMA; Mr. Deputy
Chairman, | thank you for giving me this
apportunity to speak on the subject which is
extremely vital for a nation like India or for
any society to develop, Education in itself is
not only an important development factor, but
also an economic factor.

In India we have seen ever since
Independence varioug steps which have bee,
taken by the Government to spread literacy in
backward and remote regions and as a result
of that we have seen the number of literate
persons going up, the number of educated

people going up.

The report of the Education Ministry which
is before us and which is presently being
discussed in this House speaks of various
schemes launched by the Government of India
to ensure that primary education and
elementary education is guaranteed to each
and every citizen of this country. The recent
decision of the Government to ensure
universalisation of elementary education,
which has been included in the Prim,
Minister's 20-point programme and to ensure
that the target is achieved by 1990, deserves
all praise and support. Such a programme
requires monitoring and proper feed-back to
ensure that it is being implemented in the
proper manner and the Government has done
the right thing b, creating a National Bureau
for monitoring.
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May | say that today all our friends in the
opposition also have commented on education,
but what has been discussed is not the report.
The House has seen a virulent attack on the
three-language formula which | will say
emanated only from political reasons. It was
nothing but the political thesis or approach of
a regional party which is being represented by
the Hon'ble Member who tried to call in
question the accepted national policy, the
accepted national valueg as well as education.
With due regard to the Hon'ble Member, to
criticise the policy or approach and
particularly to make ;in attack on Hindi . . .
(Interruptions) | have chosen to speak in
English. . .

(Interruptions).

SHRI R. MOHANARANGAM: Nobody
has attacked anything. . . (Interruptions).

SOME HON'BLE MEMBERS: You sil
down; sit down... (Inttrrtiplions).

SHRI R. MOHANARANGAM: He has
mentioned about a Member who has spoken
and it is an indirect aspersion on the Hon'ble
Member. . . . (Interruptions).

MISS SAROJ KHAPARDE (Maharashtra):
You must behave like a leader, (Interruptions,),

SHRI ANAND SHARMA: We have
listened patiently and you must also have the
patience to listen to us. (Interruptions).

SHRI R. MOHANARANGAM: We have
sufficient patience. (Interruptions) .

SHRI ANAND SHARMA; | hove chosen
to speak in English only for one reason and
that is that the honourable Members who
objected to it should fully understand what |
say. (Interruptions).

SHRI R. MOHANARANGAM: We can
understand and we can even
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even to teach you. . . (Interruptions).

SHRI ANAND SHARMA: Do you have
patience to listen? (Intenuptions).

A MISS SAROJ KHAPARDE: Please
understand, Mr. Mohanarangam what he
speaks and then you speak, (In-terruptions).
He is not speaking against you.
(Interrwptions). Mr. Mohanarangam, he is not
speaking against you. Let him speak, and you
try to understand and then yon speak.
lInterruptions).

MR. DEPUTY CHAIRMAN: That is all
right. Yes, Mr. Sharma... (Interruptions).

SHRI LAXMI NARAIN (Delhi): This is a
discussion on the Education Ministry and this
is the type of education!  (Interruptions).

MR. DEPUTY CHAIRMAN: Order, order,
please. Mr. Sharma can speak freely on all the
points, please have the patience.

SHRI R. MOHANARANGAM. | do not
know why this gentleman is shouting.
(Interruptions).

SHRI LAXMI NARAIN. I can shout more
than you and | can make you keep quite also.
(Interruptions).

SHRI R. MOHANARANGAM: You
cannot make me Kkeep quiet like that.
(Interruptions).

MR. DEPUTY CHAIRMAN: Order,
please. Allow him to speak.

MISS SAROJ KHAPARDE; Tell him
that he should keep quiet. (Interruptions).

SHRI R. MOHANARANGAM: Do you
mean to say that we are coming here to create
trouble? {Interrwptions)

MR. DEPUTY CHAIRMAN: Mr.
Mohanarangam, some observations have been
made by Miss Jayalalitha with which they
may not agree. (Interruptions). Please,
please.
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(Interruptions). This intolerance is not
appreciated, you see. she had her views and
she hag expressed her views on many things
with which many of them will not agree, you
know. So, what is the objection now? Let him
have his say and you will have ample
opportunity to reply. (Interruptions).

SHRI SANKAR PRASAD MITRA: Sir, it
is well known that in this country there are
advocates of the two-language formula and
there are advocates of the three-language
formula. If the advocates of the two-language
formula have been allowed to speak, the
advocates of the three-language formula
should also be allowed to speak.

SOME HON. MEMBERS: Very good,
very good. (Interruptions).

MR. DEPUTY CHAIRMAN: That is ' all
right. Yes, Mr. Sharma.

SHRI R. MOHANARANGAM: But, Sir,
these people are fighting with us as if they are
fighting with Pakistanis! (Interruptions).

SHRI ANAND SHARMA,; | have no fight
with the honourable Member on the other
side. (Interruptions).

MR. DEPUTY CHAIRMAN: Mr. Sharma,
please do not address the Member; you
address the Chail-.

SHRI ANAND SHARMA: | think | am
very much within my rights. . .

MR. DEPUTY CHAIRMAN: That is all
right. You speak now.

SHRI ANAND SHARMA: 1 think | am
very much within my rights as a Member of
this august House to eonvey my views and
sentiments and to reiter to my and my
partymen’s support to the nationally accepted
three-language  formula  through  which
education has developed in every State, in
every corner, of this country and the proof is
there for everybody to see. Ours is a country
which had only about two to three per cent
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literate persons at the time of Independence and,
today, we can proudly say that we are the
leaders in the field of  education.
Considering the manner in  which
elementary education has spread in every
nook and corner of this country, among
the poor and backward people of  this
country in the post-Independence period, we
can today proudly claim to be the leaders in the
field of education. Whether it is in the field
of science and tachnology or space science.
or nuclear science, whatever this nation has
achieved is there for the entire world to see
and it is because of this policy whi:h has been
pursued by the Government.  There may be
some drawbacks. But there is always scope for
improvement and | agree there. As far as the

question of spreading literacy is concerned,
the steps taken, as | said  earlier, to promote,
to ensure,  universalisation of elementary

education is laudable and | do hope that the
Education Ministry will achieve this target
by the year 1990, as has been spelt out. Today
1.00 p.m.

what is more important is—in a nation like
India where 37 years after Independence
attempts are being made, for political reasons,
to promote regional feelings, linguistic
feelings and to poison the young minds with
these feelings—I suggest to the hon.
Education Minister to consider the following
few suggestions in the interest of Edu-ation
and in the interest of India.

I suggest, in India uniform educational
syllabii to be created A national, integrated
educational system to be created to inculcate
the feelings of nationalism. Let the young
people of this country have a sense of be-
longing to one national, integrated
educational system.

SHRI R. MOHANARANGAM: In which
language?
SHRI ANAND SHARMA- | am not talking

of a language. Uniform syli-bii can combine
national as well as
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regional values and Sub-cultures. For text
books in the fields of Social Science, History
and Geography let there be a uniform pattern
all over the country as the text 1 books of
NCERT. The hon. lady Member, who spoke
against the NCERT, is not here. NCERT has
done commendable work in this direction. Let
more books be produced by NCERT. Let the
same syllabus be there all over the country.
Many States have opted for NCERT books.
Let the same be adopted all over the country.

Besides this, my other suggestion is that
national history be made a compulsory subject
all over this country right from the primary
level to the University level and let the history
books be approved by a panel of historians to
be appointed by the Ministry of Education, so
that the history of this nation is net distorted
and the national values the sacrifices made by
our freedom fighters and ancestors are known
to the young children. | do hope that my
suggestion for uniform educational syllabii
and national history be made a compulsory
subject and for a national, integrated educa-
tional system, will receive due and serious
consideration of the hon. Education Minister.

The Government has taken steps to ensure
uniformity. The Central school system has
been a great help to the students in this
country. | suggest that the Central school sys-
tem be reinforced by a Central college system
all over India. Let there be a Central college
also in every district town. The standard
should be comparable with the best institu-
tions of this country, and in such colleges
sptcial provisions be mad, for scholarships,
free to the students from backward areas, the
weaker sections, the Harijang and tribals. Also,
to ensure uniformity, the denomim tion of the
schools on sectarian basis be done away with.
It is a serious matter. The denomination of the
schools in the name of religion or language or
region does not do any
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good to anybody. It is only helping in
promoting sectarian feelings. These are not
only centres of privileges but also wea, away
our young children from the national
mainstream. These are my few suggestions
for uniform educational system.

The students of this country, the youth of
this country, will always remain grateful to
Mrs. Indira Gandhi for including Education in
the Concurrent List through the 42nd amend-
ment. But Education is a Centiai subject, in
my view. | say that at the concurrence be
invoked in letter and spirit. That can be done
by expanding and strengthening the central
school system and creating central college
system, by ensuring a uniform education
syllabi. | differ her. Education is a national
subject. There are certain basic concepts
which must be held inviolate and above
political con-, troversies. Education is not a
matter of political controversy. | appeal to my
friends o, the other side. Let us realise the
necessity to respond positively to the needs of
the children of this country and to ensure that
we give them a national education system at
least in the year 1984. | will take just two
minutes more. | have two other suggestions to
make. | would like to submit that it is not a
plea for chauvinism when | say this about
national history or a uniforrn education
syllabi. It i , humble plea for enlightened
patriotism, enlightened nationalism. Now, the
whole worlj an(j India is witnessing industrial
revolution by a revolution in the field of
science and technology and a revolution of
rising expectations ~ id hopes lution of rising
expectations and hopes among the young
people. Should we are having the problem of
unemployment. It is problem, a burning
question for the youth and for the people of
this country. The Government. It is a big
problem, a burning would like to urge the hon.
Education Minister to lay more emphasis on
vocational education and technical education.
The present system which we
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are carrying on is producing a large number
of unemployed youth. We don't have suitable
jobs in the industrial and agricultural sectors
for them. After a few years, a situation can
arise when we will have large number of
vacancies and we will not have trained
personnel to man them. Not only the change
of pattern is required. What is required is a
revolution in social values. Unfortunately,
there is a bias and contempt against manual
work. What is required is the .constant
shedding of the old colonial values which
have a biaT and contempt against manual
work and which glorify only the white-col-
lared jobs. Once that is achieved, it will be a
major step towards solving the problem of
unemployment in India.

Before | conclude, my last suggestion would
be that the education panning, industrial
panning and economic planning must be inter-
linked. With the launching of the self-emp-
loyment scheme, the Government has done
enough to ensure the pormotiori of employment
opportunities for the urban youth. I need not go
into its . details. N.R.D.P. Programme and the
N.R.E.P. Programme have been provided for
the rural youth, both educated and uneducated.
Various self-employment schemes have been
launched and the loans have been provided. |
only say that economic planning and
educational planning must be inter-linked and
must be co-ordinated to ensure that in future
those who go in for self-omployment are
backed by economic support and proper infra-
structure. It will help in solving a major
problem facing this country.

Now, | come,tto brain drain which is
another form of neo-colonialism this nation
has been suffering. Our trained doctors,
scientists and engineers have been lared away
by the developed countries. If we create the
necessary infra-structure and if our economic
and educational planning are linked, brain
drain will b3 check-



63 Discussion on the
working of the
Ministries

ed. Sir, | thank you for giving me this
opportunity. And | do hope that our friends in
the Opposition will also rise above parochial,
regional and political considerations and stop
wasting the precious time, the valuable tim, of
this august House by reading out purely
political memorandum, spelling out the
philosophy or the parochial approach of a
regional party. If that is to be done, that can be
circulated to the Members WELL in advance,
(Interruptions) We would love to read it. But
we would not like that the precious time of
this House be wasted. We would not like-
anybody to challenge the accepted national
values, we would not like anybody to
challenge the accepted three-language
formula, a national policy. We would not like
it. Let me say that | listened to you patiently.
We have got tremendous regards and respects
for your feelings, for your culture, for your
language. | bow my head before that. But the..
(Interruptions)

SHRI R. RAMAKRISHNAN: Sir, he
should not reflect on the speech of the other
Members.

SHRI R. MOHANARANGAM: You
should not reflect on the speech of the other
Members.

(Interruptions)

SHRI R. RAMAKRISHNAN: Sir I am on a
point of order. We are fully con cious of the
fact that he is entitled to his views. Voltaire
said, "l may disagree with what you say. But |
will defend to death your right to say."
Similarly, he is fully entitled to his views. But
in the last portion of his speech, he is
reflecting on the speech of the other Member,
on the high quality of debate. I don't mini
your saying whatever you have said. But
saying that she is wasting the time of the
House, curculating purely political
philosophies, | think, these are matters of
opinion and these should be ruled out.  Sir,
my humble sug-
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gestion to you is that you please go through
the record and expunge these things.

SHRI R. MOHANARANGAM: The
Members have got that much right to speak
on the floor of the Parliament.

MR. DEPUTY CHAIRMAN: Let him
conclude. (Interruptions)

SHRI R. MOHANARANGAM: Sir, every
Member has got a right to speak on the floor
of the House with regard to nationalism, with
regard to language. Sir, we are second to
none as far as patriotism is concerned. We in
the deep southern part are also responsible for
getting independence. We have also shed our
blood and tears for the development of this
country.

MISS JAYALALITHA: The words ‘waste
of the time of the House should be expunged.

SHRI R. MOHANARANGAM: When |
come to the second point, Sir. we have got
certain feelings.

MR. DEPUTY CHAIRMAN: Yes, yes.

SHRI R. MOHANARANGAM: Kindly
listen to me. (Interruptions) When we say
something about our language, we say
something from our hearts that our language
is an ancient language. And by the time he
was about to complete he was saying that the
other Members belonging to the other side are
wasting the time. The lady Member has
spoken something about the language. Is that
a waste of time? Do you mean to say that
what she was saying lor half an hour was a
waste of time? You may ask our friends here.
Sir, the entire remarks made by the Member
during the end of his speech should be ex-
punged. Interruptions) We ean teach what is
nationalism, we can teach what is patriotism.
(Interrupions)

MR. DEPUTY CHAIRMAN: Please hear
me. | think, the hon. Members should not
make reflections on the
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speecheg of the other Members by
saying that it is a waste of zime or
things like that. But about the con-
ients, you can confradict it. You can

make some arguments. That is all
right,

AN HON. MEMBER:. How badly
our Hindi language has been malified?

SHRI R. MOHANARANGAM: The
country is not yours,. (Inierruptions).

MR. DEPUTY CHAIRMAN: Let
him complete now,

SHRI JASWANT SINGH: Mr. De-
puty Chairman, Sir, the points that
the hon, lady Member, whg lies re-
cently joined the House, was attempt-
ing to make aboul language, the im-
portance of language, are set at rest
¢ the Treasury Benches would please
understand that the preservation and
protection of any language is not (a)
just their preserve, and (b) that na-
tionalism as interpreted by them is
not their preserve only. Those of us
who inhabit this House do not come
khere ag non-nationals and national-
ism or...

SHRI R. MOHANARANGAM: No-
body has said it...(Interruptions).

SHRI JASWANT SINGH: And it
; not a question of Hindi vereus Eng-
lish, (Interruptions).

MR. DEPUTY CHAIRMAN. You
should have tolerance for the views
of others. That is all right please
complet® now.

SHRI ANAND SHARMA: Mr
puly Chairman, Sir,...

De-

AN HON. MEMBER: Why do you
have an alliance with them?

SHRI R. MOHANARANGAM: We
tlo not have any language alliance
with them.

SHRI ANAND SHATMA: M:. De-
puty Chairman, Sir, the observations
which have been made compel me to
clarify only one thing. 1f the hon.
Member who just now ggised g point of
argier did not understand—I never
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guestioned the nationalism or patriot-
1sm of anybody—the context in which
I used these words, [ may clarify that
I wsed these words only in one con-
text and that was when I made a
strong plea for a uniform educational
syllabii and an integrated educational
system that I used these words. Let
me repeat them again that 1 stand
here to make not a plea for chauvin-
ism, but a humble plea, a sincere plea
for enlightened patriotism. These
were my words. I have po intentions,
I never had, of casiing any aspersions
on the hon. Members, [ have got
equal respect for my language as
well as all the other Indian languages.
We respect your sentiments. But we
only want to remind you, to respect
the sentiments of all of ug also. If
vou want that we should be humilia-
ted (Interruptions) and we should not
articulate our views then that would
be an unfortunate situation, that
would be the most unfortunuate situ-
ation, (Interruptions).

MISS JAYALALITHA: We also bhe-
long to this country. (Interruptions)

SHRI SANKAR PRASAD MITRA
(West Bengal); Mr, Deputy Chair-
man, Sir, please give me a hearing.
Sir, we are unnecessarily entering
into a controversy. In thig very House
there was a debate on whether Eng-
lish should continue to be one of the
official languages of India for an in-
definite period and the hon. Minister
in charge of Law, Justice and Com-
pany Affairs gave an assurance to the
House that this Official Languages Act
wag the result of an assurance given
by Pandit Jawaharlal Nehru, and Eng-
lish would continue to be one of the
official languags, link languages of
India, for an indefinite period, until
the whole of India wanfs a change:
It can be changed only by tha con-
sent of the entire country. This is

one aspect of the matter. The other
aspect of the matter is thal n this
speech delivered by the hon. lady

ber has been some co.ndemnauon
of the Hindi languag. :
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MISS JAYALALITHA: No, no, not
at all. (Interruptions).

MR. DEPUTY CHAIRMAN: Let us
hear his interpretation first, Let us
hear him,

SHRI SANKAR PRASAD MITRA:
Unfortunately, when she said that
Hindi was borrowing freely from the
English language, she was ogblivious
of the history of the English litera-
ture itself, and of the English  phi-
lology because English language
would pot have been English langu-
age today if English language had not
borrowed freely all the Huropean lan-
guages, (Interruption), Hindi iz bor-
rowing either from the English langu-
age or from all the other Indian langu-
ages. It merely shows that Hindi 15 a
living language although I am neither
a protagonist of Hindi nor do I belong
1o the Hindi region,

SHRI R. MOHANARANGANM: Then
why do you talk? (Interruptions). If
Hindi is borrowing freely, I welcome
ity horrowing because I would say that
Hindi is a , living language. Sir

Unfcrmptiuns). I only want to say
for a’ minute, (Iterruptions). I must
be given one minute,

MISS SAROJ KHAPARDE: Why is
he interrupting?
SHRI MOHANARANGAM: T am not

interrupting. This is our sentimental
issue....,. (Interruptions).

MR. DEPUTY CHAIRMAN: Please
take your seat.

wmd w0 weE ;o dwE
.. (seEmw)
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[ think Mr. Sharma is compelent o

meet all the objections. Yoy only as-
sist him, Mr. Sharma pleage conclude,

SHRI ANAND SHARMA: [ have
been put to & great disadvantage be-
canse everytime 1 wani to complele
my sentence, 1 am being interrupted.
which [ think to a new Member is not
fair. Before concluding, [ would say
that I have given a humble sugges-
tion in the larger interest of educa-
tion, in the interest of futur genere-
tions of India apnd in the interest of
the nation as such and I repeat let us
all join hands to ensure that young
children of this country are given =
uniform pattern of education. let us
ensure that the fruits of literacy are
enjoyed by all alike throughout tie
country; let us not take up those can-
troversies which affect the strength of
India. T never had any such intentions
and [ appea) to the hon. Members on
the opposite sidenot to make this
augus! House a political platform like
this; let ug not make it a regular feu-

ture....... (Interruptions).

ol @asAl qElE qIAw 0 w9
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SHRI R. MOHANARANGAM: You
are creating it yourself.
MR. CHAIRMAN: You say

the last sentence now and concluds,
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The House then adjourned
for lunch ot twentyvfour
mimutes past one of the clock,

The House reussembled ailer
lunch at two minuteg past
three of the clock, The Viece-
Upainman (Shri R. Rama-
kristman) in the Chgir,

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): We have tg pro-
ceed with the discussion an the work-
ing of the Ministrieg of Education
and Culture and Social  Welfare, 1
have to inform the House that the
hon_ Minister af Edueation has  re-
quested for one hour and fifteen
minutes for reply and also we are
having Half-an-Hour discussion in the
evering, I will request the hon, Mem-
bers o be brief! and consciocus of the
time Shrimati Kanak Mukherjes,

SHRIMATI KANAK MUKHERJEFR
{West Bengal): Sir, here is a de-
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partment of the Government of Indix
where we have the biggest promise
and the biggest faiture too,

Dar bar -
mance of the Department weudd
like to quote from the Minisuy of
Education’s Report. One of the main
objectives of the educational develop
ment of the Sixth Plan is to ensure
esgential  minimum  educalion to
all children up to the age of 14 years,
In the Constitution also we haye pro-
mised and made a provision for free
and compulsory education to the chil-
dren within 10 years. It ig only like
gentleman’s words. We have beey, say-
ing the same thing all the years, but
doing nothine. This it the first failure
of our Government.

Here is the performance hudget, The
functions of the Department of Educa-
tion are to evolve educational palicy
in all its aspects and to coordinale and
determine standardg in higher cduea-
tion, including research,

Now I want to atk, Sir: What edu-
cational policy have we? Is there any
integrated national policy for deve-
lopment of the individual as well as
for the society in respect of eduea-
tion? Ig there any basically diiferent
sducetional policy of the Indian Gov-

" ernmen{ from that of the Britishers

who conflned higher edueation end
all other education to a limited sec-
tion of the people for their own in-
terest? Are we involving commun
people in any different way? How
can we? Qurs is a poor country, =
couniry of illiterates too Half of the
world’y illeterates are in our country.
The policy of education of the Union
Government is quite in conformily
with theiy economic policy and their
political policy, It is to nourish the
privilegeq class and to deprive the
common people and to set up and
maintain the framework of society so
as to form the so-called ‘rule of =
perty. Sir, to the common peopls,
education is still a luxury. This i in
conformity with the economic set-up
of our country where 70 per cent of
the people are below _the poverly
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lne. With the same policy of the
lndian Government of the Congress
(I) to save the interests of only the
vested interests the masses of the
people” are deprived of right tp edu-
cation, right to health, right to work
and right to all democratic rights
worthy of the name of any civilised
country.

Now I come to particularg about edu-
cation. Our promise was that we
would have universal primary educa-
tion. Now we see in this report, now
the actual position is this. According
to the 1981 Census, the percentage
of literacy is only 36,23 per cent. The
primary education is the foundation
of the ediffce, but it is tha mosi neg-
leeted area. The average annual in-
crease in the gwvailability of school
facilities in 20 years, that.is during
1960 and 1988, has been only 3.8 per
cent for primary, 108 per cent for
riddle and 1527 per cent for
secondary—far  below  our commit-
ment. Sir, the average annual enrol-
tyent for the same peric | has incveps
ed by only 14.6 per cent fop primary,
fi.4 per eent for middle and 1.6 per
cent for secondary.  Sir, aboul the
status of women, women's cducation
and position, [ quote from the Crifi-
cal Issue in the Status ef Women, “977,
1{2SSR:

“Indepandence brought the pro-
mise of equality of opportunity in
all spheres to the women of this
country, But, unfortunately, the
developments in the years citice in-
dependence have produced the

opposite results in aciual practice. ...

there is now indisputabls evi-
dence of steady decliie in  the

value of women in zociety.”

About siatisties, 72 per cent of girls
Dbelween 11 and 14 years cannct atlend
svhool; 78 per cent of all women are
iliterate (1981 Census) The gh=olute
number of illiterate women increas-
ed from 161 million in 1951 to 251
million in 1981, Is this the sign ef im-
provemen!? Sir, many people believe
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that having our Prime Minister 3
woman and also a woman Education
Minister, the lot of women will be
improved. Y do not believe in-that
women fop women thesis, [ belive
rich for rich and peor for poor. I
understand clagg interests that domi-
nate and not the sex you helong to.

Sir, the Annual Report for 1983-84
claims:

“The target for realising consli-
tutional goals was 1060 (o 1075
lakhs.”

But what aboul thy drop-ouis? The
NCERT Report says lhat there were
80 per cent drop-ouls in classes 1 fo
6 and 97 per cent e classes 9 to 10
What is the renson of thig vasi droo-
out? The reason is certainly ccono-
mic and soeinl, T do not want to go
itlo the details.

This is exactlly where the Left
Fronl Government of Woest Bengal
has turned the tide towardg the com-
mon people, made educafion available
to most of all.  Sir, it says and 1
uete:

“In accordance with Lhe decisiin
of the National Comriittee on Ele
mentary Fducation, West Bengal ‘s
{rying lo achieve 100 p=r cent en-
rolment by the end of the current
Five Year Plapn for 6 to 1] age
group and for 11 to 14 age group
by the end of the pext Fixe Year
Plan. During the six years a lotal of
4,800 neyw primary  sehools and
2000 secondary schools have bsen
set up and 1.5 million children

have been brought under primary
education.”

Sir, this is the reply lo Lhe charges
against the Left Fronl Governmonl
It says:

“White in 1976-77, during [he
Congress  regime  the  education
budge! stood at 112 crowes, the
budest  allocation fop educa'ion
sectoy in 1983-84 is to tha tune of
Rs. 4186 crores, The Academic sphere
bhas been rescued from chaos and
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torces of corruplion  which  were
markedly  evident  between 1952
and 1977 when the Congress Party
was in power."

Sit, the per capilp expinditurg in
Lengai 1s 709 per cent. This s
stated i zeply Womy question  dated
the 27th April, 1984, 'This 15 only o
comparative figurg I am giving YOI,

St 1 come to the budset allocs-
Yoo for edudeation. The Hon'ble Mi-
nister for Education hag soid gbout thg
percentagis of allosation, and 1 quote
Fram the “Times of India”, “the por-
centage alloeation for eduecslion in the
Stxth Plan (2.6 per cont) wos lower
than taat of the Fint Plan (7.2 per
vent)”. Now, thig 7o the condition, 1
can give you the table on educat onal
oullay under cach plap but 1 have no
time From the First Plan to Seventh
Plan it is gradually decreasing. The
lotal budgey alloeation expenditure
for 1884-85 is Rs. 42,536 croreq and
education hag got only Is, 421 crores,
that is, aboul 692 per vent.

B. G, Xher Commierion hne  l:zo
suggested that the Centre should pay
10 per cent and the States 20 per cont
of the eduration expend ture.

Sir, the Annual Report of Ministty
of Education for the year 1983-94
also admits that there ig decline in
the rate of growth of higher education
from 7.3 per cant fo 6.3 per cent. This
i the condition,

Sir, | come to the anomilies in the
higher oducational institutions in the
country, There iz amamn'y in Delhi's
higher educational institutions  also,
There iy also anemaly in the Central
Board Schools ang the NCERT. The
Board of Central School of Educa-
tion decides the c¢urriculum  and
NCERT writes the beoks as CBSE
hag mo hold on it But it hag a direct
connectlon wrth CBSE  management,
What is the remson for this anamaly?
Sir, the Centray Schools are  awtono-
mous body ang instead of seyving s
2 madel} institution it became the cen-
place for nepatism and cormup-
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Now, | wouly like to mention som.
thing about the Central Universitics
The West Bengal Gove rnment has me: -
tioned, again and again, the treme:
dous gap between the State and the
Central Universities. Sir, T feel the
Central Universities gre sheer wast
ful institutions, This is like a Cent;
aminflari. 1t i a political pocket
the Centre about which the PAC, re-
vort complaints  and I quote “gros
violaliop of financial discipline iy 1l
Centrai Universities,”

Sir, m the Ministry of  Edyeato.,
Annual Repory for 1983-g4 the
of teachers and students of
Ual Universities

atiy
JOme cer-
5 1:6. In  oth
schools and colleges the ratic of teu
chers and students is 1:20 1o 1:50. The
admissions musy  be increased.  Thea
admission, policy  must be revised
They must maintain  an All-Tndi
character, Only the other dav we (i
cussed about the Central Universitie
whith are becoming like Jopal Unive--
silies, Take for examp!a (he  Delhi
University, They admit 96 1o 93 pur
cent only local students. Talka (he o
of Shantiniketan University.  They
lake 80 per cent of students  fromn
West Bengal only, Is there any Al
Indiz  or centralised character! WNo
Take the case of Kerala University,
What happened there? The Keran
University has been bifurcated and a
part of Kerala University has been pa-
med as “Gandhi University a: s Cen-
tral University”. No student; unign i«
allowed, No election is allowed. Only
13 Members are in the syndicate and
all wil] be nominated ones The Uni-
versity Grants Commission stipulates
that if these conditions are not fulfil-
led thev will not recognise any uni-
versity. They huve not recognised
even the Vidyasagar Uriversity of
West Bengal. Tney say it is not viable
Now the UGC savs: no new col-
leges to be opened, That is the recom-
mersdation. And they have even re-
commended the closing of some exis-
colleges. They have recommentded
ﬁt:: clasures of ubout 100 colleges
The Gavernmem report admits these

ast
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things | find these things in the Goy-
erament report itself. This is the con-
dition of the Central Universities.

One mare point—and that is my
last point-—is gboul the curtailment of
the democratic rights  which has
been  the Centre's education policy,
Naw four reports are under Govern-
ment’s  considexution, The  Police
Commigsion Report  recommends the
setling up of a University Protection
Forve, Again the Hospitale and othsr
Jastitutiong Bil) is there, The Centrual
Universities Review Coammittee’s re-
pery is there.  And you  know the
Visva-Bharati Bill, what they have
done with ¥, They have taken away
the temocratic rights of the students.
teatnery wnd the employees for elec-
tion, Now only nominailed bodies will
waork there The Goverrment is de-
1ammined to curtail all the democratic
rights of the people and these reports
recommend abolition of elected student
uniong and replacing them by nomi-
nated bodies, abelition of students’
and leachers’ represenlation in the
Senate and the Syndicate, legalising
the presence af police ferces in the
campug and handing over the univer-
sity administration to the policeé. This
way they curtail the demberatic rignts
of the teachers, students and “karma-
ocharis”, T want to guote one thing
from the han. Minister's reply in this
House yesterday. Only two months
back, the heon. Prime Minister an-
nounced that there would be a 5 per
cont curtailment in employment and
there will be no  re-employment of
the relired people. Now, our hon.
Fducalion Minister says that all the

J/ Central  Universities except  the
Banaras Aindu University have been
‘re-employing retired teachers.  The
Education Minister, Mrg, Sheila Kaul,
‘waid vesterday in reply to Mr
Arabinda Ghosh that the  highest
number of 32 retired teachers. vas
in the DPelhi University and in the
Visva-Bharati, 19, This is  their
nolicy and this is bow they are block-
dug the growth .and developmoent of
“Abe  edupetiona]l  Cinstitutions.. . And
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whatever policy they have anoouac-
ed is belng curtailed by (he qlloca-
tion of meagre and more wmeagre
Tunds in the budget as Plan silocu-
tion.

Sie, my last point is thal Educalion
should be and must be 3 State wubject
because under the federal set-up, the

" State should be frer to develon their

own regional languages, and their
regional culture through their edu-
cation. Now you don'l allow, educa-
tion through the mother longue. You
don't allow higher education through
the Nepali language because you bave
not accepted it as one of the national
languages in the Constitution.  Sir,
my demand is in conformity  with
the democratic demands of more
power lo the States. They include
the demand that the State should be
empowered 1o decide whal the neople
should learn and how to develon the
people of the region intheir gwn cul-
tural way and social way. In this
respect, T want to remind the Minister
that in a memorandum  submitted
by the West Bengal Government in
the meetings of the Central Advisory
Board of Education on June 6 and 7,
1983, they have demanded that Edu-
calion was a State subject and only
under the Emergency period, U be-
came a concurrent subject and so it
should again become a Slale subject.
Again I demand on  behalf of our
party, on behalf of the West Dongal
prople also and on behalf of the Gov-
ernment which has sent the memo-
randum to the Central Goveraomeant
that Education should be a State
subject.

Sir, last of all, the rvight to edu-
cation and the right fo work, hath
are linked together and they should
be fundamentsl rights under our
Canstitution and these rvights should
be given to the people. Thank .

SHRI HUSEN DALWAI (Maha-
rashira): WMr. Vice-Chairman, Sir; [
am thankful to you for allowing me
to make my maiden sprech in this
House, ] am aware thal this House
has laid down Wigh tradifions. Par-
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iny the tanure of my membership,
i will try to uphold the honour and
aignity of the House.
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Today. 1" am partictpating in the
aiseusslan on the working of the
Ministry of KEduycation. The wvital
points which are emphasised in the
Sixth Plan are the gpread of literacy
and universalisaon of mentary
~ducation. As far as the problem
of illileracy is concerned, in the past
we were trving to eradicate illiteracy
by taking it up as a mass movement.
So far we bhave not succeeded and
{snking to the Budget allocations and
the target date fixed—1980—we are
still doubtful whether, with thess
meagre allocation for education, we
will be able to complete these two
vital programmes which are very
important from the jpoint of view
of our education. We can appreciate
the Government’s efforts fo emphasise
that children in the age group of
6—14 mre brought within the pur-
view of elementary education. For
that purpose we have even gone 10
the extent of taking eduealion 1o
areag where children of weaker
septions are unable fo come in ihe
wsnal way to school, by fixing timings
aceording to their convenience. Even

‘then we find that the response is not

promising. We have also given
awards for enrolment of adult wemen
and girls with a view to encouraging
eradication of illiteracy. Yet the
regponse from the various States is
not very promising. 1 would urge
the Government to take up this pro-
gramme again as 8 netional move-
mentl. The departments and the
machinery to whom these schemes
weare enlrusied all these years could
not create the needed impact on the
riral population. As one suther has
safd, it is the class-rooms where the
destiny’ of our country is shaped
But, as one speaker said in the morn-
ing, what we see is, the gitnalion is,
in the classroams is that there is no
blackboard. in some &choals there is
ao chair, in same schools there is a
lat of absentees of teachers. This

“is the way the State. Covernments
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are  importing primary  esfacation.
Primary  education is entirely In
their domain. The Cantral Govern-
ment and the Education Ministey say
they are in touch with the States to
supervise the implemeniation of (he
programmes. But the picture is not
very encouraging. [ would, there-
fore, plead that there should be a
lask force under the Government of
India to inspect whether implernenta-
tion of the schemes is taking place
properly. A suggestion has been
made in the Sixth Plan for a tasic
force at the Stiale level. At the State
level the task foree is headed by the
Secretary of the Education Depart-
ment who is supervising this werk
all these years. But the progress
has not been that much. Therefore,
the best course would be lo have
an independent task force to super-
vise, directly under the Ministry of
Education at the Centre so that the
pace of implementation of the sche-
meg and programmes can be accele-
rated. As regards dropouts in the
classes, Bur first endeavour is for
bringing the entire population in the
age group of 6—15 undey the primar:

. education programme, to get ali of

them enrolled. But thén we find that
after we bring the children to 1he
classrooms the percentage of drop-
outs ig very high. Whan we surveyved
to find gut why it is so happening
we find it is again linked wity, pover-
ty. Parents are wnable to send iheir
children to school because they have
no sufficient means to feed ihem. So.
some State Government have started
giving mid-day meals to the children.
As a maller of fact, the Government
bf India should undertake such sche-
mes like giving free food, free cloth-
ing; the children should al:a be given

"hostel facilities, Asrvegards secondary

education alse the progress is nof
that convineing. The percontage of
drap-outs is very high.

As regards school buildings, there

s no system of giving financial assis-

tance ta private voluntary organisa-
tions. My own experience is that in
most of the rural areas secondary
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achools are run by voluntary organi-
sations ‘and the Government
grants te them. But for building
there iz no .provision either in the
State Government budget or -in the
Central Government budget. In bet-
ween some nationalised banks had
started giving loans to institutions
which rufl high-schools for construc-
ting buildings. But that has been

W

 of all.

.+ This morning there was a discus-

sion' about national Ilanguage. We
should have national education to
create the bond of national unity and
we should also have a lingue fronce
for the whole couniry. From that
‘puint of view ocur Government hud
decided on the three-language for-
mula which should be implemenicd
by every State with devotion and
dedication.

Earlier in the day an Hon'ble
Member was talking aboui Hindi
At that time the Members suggested
.that it may be mother tongue of
some people. But it is not mother
tongue-of all. We are not insisting
that Hindi should be mother tongue
But it should be the nationsl
language and it should be the lingha

)

Yesterday we had a disiinguished
vigitor from Japan. He spoke to us
in his national language, not that the
Japapese Prime Minister might not

. have been ablc to addresg us in Eng-

- national language.

lish. Bvery. country is proud of ils
Every foreign
dignitary - speaks in his own langu-
age. After 37 years of indepence at
least now we should have o lingua
Jrance, We have given sufficient
latitude to all States. India is a vast
country and there is no one language
talked everywhere. We have allow-
ed lipguistic States to come. We
have allowed regional languages to
develop. But there must be gne
aingle language -which .gshould bind
all of us. If we have not developed

it ¢ day, it is our duty to develop it

Cgives .

. — - -
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through which the bond of unity can
be created so that we can call .our-
selves one country, one nation,
persons who are  deliberaiing

i
[ 21}

policies for the future well being of

this country, we should m.nk of Lhis
seriously.

Every State has a ;a:’:guage of its
owr. Thig is the cultural herilage
of India so that we can say that with
so many diversities we have unity.

gional language and medium of in-
struclion should be  threugh  this
lapguage. At the same tnne 83 ' a
nation we should have cne single.
language for all and it had long back
been, decided that Hindi should be that
language. Nobody need be shy of it.

This morning an Hon'ble Member said °

that when the RBritisherg were ruling
us, they developed an educational sys-
tem just {o produce clerkg to run their
Government. We want tp give it up.
Certainly, we want to give it up and
we want to have a new policy of edu-
cation to bulid an India of cur gwn
imagination. That way we should give
up English. We ghould give up Eng-
lish because it is nof our language. It
i a foreign language. Of pourse, it

hag developed here also and i has.

stayed with the British mle herc for
150 years,

SHRI K. MOHANAN: 1 dy ot
know whether the honourable Member
is aware that there jg no recognised
verston of our own Constitutien . in
Hindi. (Interruptions). Even the re-
cognied version of our own Constitu-
tion in Hindi i; not there. Do you
know that?

SHRI HUSEN DALWAI: Whay 1
am guggesting iy thet you must rise

"‘to the occasion and gee that we have

a national mnxua;a

'SHRI K. MOHANAN (Rerola):

" There was a queation in the Lok Sgbha

ang.the reply was that there is no

recognized- version of our own Coneil-
tution in Rindl

© We should first give preference to re- '
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SHRI HUSEN DALWAI: But nobody
should propagate in this House that a
foreign language should be ac- ¢ cepted by
us as our national language. |1 have got
objections to that and this feeling | want to
express here.

SHRI  B. SATYANARAYAN
REDDY; But why don't you say that we
must respect other languages also? Why
don't you say that we must respect the
other national languages also? Why
Hindi alone? (Interruptions).

SHRI HUSEN DALWAI; | have the
highest regard for the other languages.
(Interruptions). | have the highest regard
for Marathi and other languages.

SHRI SYED SIBTE RAZI (Uttar
Pradesh):  Sir, he is making a maiden
speech and he is being interrupted.
(Intemiptions).

SHRI KAMALENDU BHATTA-
CHARJEE: Sir, he ig making a maiden
speech and he should npt be interrupted.
(Interruptions).

SHRI P. N. SUKUL (Uttar Pradesh):
Sir, nobody should interrupt a maiden
speech. (Interruptions).

SKRI SYED SIBTE RAZI: Mr.
Reddy, you should not think that you
have the monopoly in this House.
(Interruptions).

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN); Just a minute.
(Interruptions).  Order, please.

Sl Ao WEINITILW TFio WY
d2 WYed, WITE SURT WE AR 2,
v qw frared o o F B R
WA AV OE, WY wAGT H oqmaw
2 ) oYY 43 WISY | AT F@A AT
waq wg 2 & gwrar dfsum
(sqaaa) w9 gWT TE oA A
"
THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): Mr. Reddy. when
the Chair i standing you first it

down  Please sit down. Them you
talk whatever vou want to talll "His
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being a maiden speech, pleast dp not
create any troubles. But it does not mean'
that you cannot interrupt. But you shoula
not interrupt if it ig going to mar the
speech.

1l @lo LEQRTITIY XE
TETAWR « AEl FEAT AT 4T
q 64T &Y A1AaT swrgar a1 fw fwdr
q garwr dfaam g1 39% fam gy
:in"ﬁ'rf | *T?'.;I 3? I LA A

SHRI P. N. SUKUL: Mr. Reddy, you
reply when your chance comes. You
cover that point then.

W qe WEATAIT T (AT

e S Fg @ g 5 @& w
SIELIC AR CRF O E DU ) L
qana § d5 & gagdt wmger
AR

SHRI HUSEN DALWAI; Sir, as regards
the learned Member's objection, | can tell
him that | respect all the languages of
Indian origin and | have got objcct'cn to
any Member suggesting that a language
which is not of Indian origin and which
developed her, alongwith  foreign
domination should be respected as our
own language. If the suggestion is that we
should treat it as ou, own language, that
should be rejected. That ig my point.

Sir, the other point which [ want tc
highlight here ig that if you see our
Five Year Plans, you will find that the
allocation of fundg for education has
been on the decline. It ig not 4 good
feature. I woulg request the honow
able Educatign Ministe, to impres
upon the Planning Commission to see
that in future, because we have taken
up gigantic programmeg which are of
vilal importance, additional fundg arc
allocated to ug for education, [ would
also suggest that since in our 20.Point
Programme we have included eradics
tion ef illiteracy also as a programme
I think it s Point No. 18—we can ex-
poct mere  granty under the e
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“Migimum Needs Programme” gq that
adhitional fundy gre also mmade avail-
able tn cope with the work which we
have taken iy hand and whith we
want o camplete by, 19590, m

Then, Sir, there is no uniformity as
regirdy the 10 2 3 scheme in our
educational gystem Same Stateg have
nuot wccepted this ag yel ang so, there
should be some effortg made to have
uniformity with regard tg the policy
enthe 1@ 2 8 system. [ would also
like tp cogrpliment the Minister of
Enucation for running the Central
Srhools in the various Stales. As a
mattey of fact, whep we find that all
the States are voming up with their
owr regional spirit and talking in a
spirit of reglanalism, the ray of hope
i= only in these institutians where

national integration is being achieved. |

would suggest that we shoulg sncour-
agze such cchools and I would request
the Central Govermmeni through the
Ministry of Education to starl more
Centra) Schools in different aress <o
thay the new generation which is
coming up will have that spirit of
natinnal integration. We have {5 ac-
cept thig-point thay when we are run-
ning our country ag a free couniry we
ave ty develop the future generation
in such a way that they will have the
national spirit, and in order to have
that national gpirit we must have g
national language. 1 would, therefore,
intize that ali of us elderg who are
sHling here. with due respect {g their
sithmissions ac well a= their opinions
or with due pegard 14 their own langu-
aves—T would like ta sav that every
Tndian should cav: 1 am Indian frst
and s Maharashirian then. 71 would
sey that svery ritizen should sy about
hic awn State that he i< an Indlan citi

zen first. And he chould ke proud of '
the InMan cntare wnd Tndian national

laneua. e

With these words’ Sir, T take my
seat,
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o, WPEA WY WA A
¥TqaAs AdER, w7 ¥ fwsy W
faww 9v Jras & far w2 ¢ &

fabg gE 2 v 7w wedm
fory agfy ffee g 2 sar 7
ule Jar #@dr A F faw, oai
i w1 fafra e=v & foam 4
a1 Fyar ag fafess gar 2 ?

3z & @ fan wzar Imar ¢ &
g fl WIH T} T 46 FUT §
aaqm frmT 2o mwE § 37
AN ® ATz AT T A; H oOAT #
A7 AFd F1 A ¢ AW 1A fay
OB S G S
Al FT ST GEE I AT GEAEA
¥ A1 U 97 AT qIgAT Fo—

“wrvg w P ¥ os@ ® AT 3

wgAEe  AREIr 3 2

(1) AFE¥7AT ¥ 3707 AW ( 2)
grefew faem ¥ wdgaEw FAET o
wEl AIAAT H FAAAn Aravned faer
77 W fzar war @ oarE i
AMfTET. 1 37 1 "W, fEw W@
aAE 97 ww faroaie e A
XM A% 1T FT K ewa P g
ST & AN V@ a4l WEAl § |

S LR AT LR SR I P IR T
5 a7z & 3a@ & Py &
to. 92 AfqaE - fgem aFm & ST
A ¥ FAT wfgwew ¥ AT garr
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(E O T A = S
FAT ¥ AT gl e

oAaw, ¥ wAAE AT oWg-
afrar o1 ¥ ORIV FF T 97 W
T4 xAq %I, AW fawroim s 7
foma ® 3% (59 &1 & x39 &
THA TEAT WEAT F O 0F A&
eI AtEAd 9%, ¥ Aqa i oav
AT O O omaT wiia gfEar
¥ ffr St 97 w1 ® wigw nee
wiv aifvETs w7 Adar § W7
rfaar 99 ¥ % 7 AT 2 A1 g
w7 @, HEEA, (AE®0 NI w917
YoqAT F OV oW, M\ ¥ OFT A
ate wez fRwler &1 A1 9wy
w27 2 femeE i v wver S
w2z Aqdr f& 38 ¥ awa wWes w1
T KY ATNT H OFFE T A FT 30
gfasd a® 7 @  #4gl A% &
Ffra 7 At A 30 wlEmA wem
T AW 7 OBV HAAHE BT TAT
gifz §.41 2 1\ 7w A% FW
HEET W OEMEE §0 (g9, A &7
HAAT & HEA ¥ W gy W OFT
fasta 1@ 5@ &7 wvwd ZEAT 2
AT 7 4T F1 AT H AT AT
TUAT TEAE ¥ e # wdene o
At AT AT afAwAT 21 W OE
f& @@ gfaar arr zw 1 w2 %
#eHa AF NGl wmr 2 AT 2w o
*z7 AqG f& a7 wswr z 1 A
At ZR IA TN WSET AL 7 ATA )
@ faxr & T wza W oAwA W
aff wRAiET ar gafreEr A1 I
ar ¥ § WEFA 1 WA 4w 90
1 wswr At e we T fem
g4 o1 wkrar ¥ fEw oswoo§
wofer ¥ faa @ 21 mer wEen
aiyETT AREAT |

- AR 1 SO B o R A
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faar, wa #@ fﬁ_?’fr
fase  g%= fwar
afe Ay @ & wen dre mae
o ff vw wfwa wrww =
=1 ¥ fasfaq & asar 7 wov =
' T, AT AT W &
fasta & 7@ 41 =@ ox  aEw
T B AEAT 24 fA g ¢ f=
A7 9991 wimT wrvvdm swEy
721 2 97 faa f23 a7 wfas wredm
HET F AT sgAm 59 fza s
feedt a1 wFwr e g
dwa. a7 fasrefiz 2 & #11 a3w]
A% NI WHF RIRIT AR WA
MEAT TEI, 39 A A OAVEIT T
e 1 g A ﬂ‘T "I A+ Wil
2 giama 7 wiww = wgsi a9
" OHE | AT ¥ 98 gfaww A
T WGWl W oaw Z aF 2 &g
HIEAT AT 2 7 ¥ wrrEH SEAr JEAr
¢ f& s gm O ¥ owd s
7 q¥4 2, ®1F wA 3w oA99 2,
CEETIE S GO C B o B
AAAAL avT £ 0 e HAAT AT
EATYT WTAT BT A€AT 2 7 fgv wg
w5 fesdt &1 ower vaw w8
foraT #¥ga ofdr seeET Fr EEel
forasT wrdm wmd w7 7 s
e WEIT IX AW F oAEAr ¥
dmr fe fazdr wmpeE awi o oad
foa g7t svwem 7 oA a1 fw
fosy & sl A1 AT FH 2

e
|

 WTARFAT ¥ TET AT HOT A
LS TE WD KT a4 e
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ANTAT, WA AT AT T2l
gl, et gwag a4 AT )
gafar oo wrEwsar ¢ @ fedl
1 AT H AT 10

JTGRETE ARG, HU% A
aa oY Fga Wgar g o1 B o

TETC FEAT T F Al agl  weeal
& w8 S & 0 fegr imr 7 o1,
TWE A F W F4 qgE

wr ; wy e oaen o fesr gEE
T dred #v gam fagr 0 @g A
feelr #1 zfeamr ot 2 fr femdd
# fau a1 faedr @i 7 58, ;me=
qUEAAl, WEIAT MiH[, dwawez e,
TR, fw e AT,
anagA wa femEma 0 osaee
e qamdt 7 e e A W
T qIHT H UHEFAT, ATEAAAT
USAT FY amm F1 Ffee § war ;w
= ow owwwT & owm W
1T FEAT GO

L]
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T & W @ 9 a%-
? ar.“amam wree feaar S
g Far 1 gz wwfow e
fe gfr a zowr @ o

o wr e § dwei faw-
frmemt # feft qard a1 W E
dxsi a2y ¥ o G oges
i &, swifer & gwmar g B
AEE T ALWAT FT ATERAT T
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SHRI  SHANKARRAO NARAYANARAO
DESHMUKH (Maharashtra):  Mr. Vice-
Chairman, sir, | am very happy that | could get
a chance to take part in this discussion.
Education is the most important subject in the
context of nation building; not only ia, the
nation building but in the economic
development of the society as a whole-.
Nowadays, the Government has made all out
efforts in every branch of education, be it

elementary, secondary or university, education
and even in the
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1esearch education. In all thege pran-
Chey the Governmen; has spared no
paing to spend money and make the
necessary arrangements  In al) these
matters everything at large is discuss-
ed. But I would like to bring one
most important point to the wotice of

this august House. Iy is an admitted

fact that there are dropouts at all levels,

whether it is secondary education or
university education or any other edu-
cation, Ewen in technica] education
there are dropouts and the reasong are
different. So much ig said every year
about poverty, books and so many
Other things. But, Sir, tp the besi of
my knowledge, ag I am concerred with
a0 many colleges and educational ips-
titutions, the reasong for dropping out
are different. Nowadays, if a man or
a person desireg to educate hig «n in

some secondary schoo] or college he
hay pot to make soma arrangements for
his  accommodation. And il is
very difficult to securc some
secommodation, some room in & town
where the college is situated. For
that one has to pay very high rents.
It does not stop at that. You have
to make some advance deposits. Even
it does not stop at that. You have to
pay some pugree, non-refundable
contributien, which the parents are
unable 1. do. Not only the parent:
coming from the commoy cite-
gory of people, even the Sche-
duled Caste and the Scheduled Tribe
people, ex. army-men, servicemen,
they are all faced with this difficultv.
For example in Maharashtra, al
Nasik Road or at Pune or Kolbapur,
there are so many colleges; feeder
colleges are in the villages which are
30 to 60 miles away and the students
have to come and go daily. The offect
of this coming and going [nr long
distances, and again not baving pro-
per  accommodation, is  that they
themselves get tired out. They ged
disgusted and they leave the educa-
tion. Some few persons who prose-
rute the education further, do so
half-heartedly, and that affects (heir
results. Therefore, my submission is,
whereas in all these reports so raany
other things have been given as fo
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what kind of education is imparted
what kind of help is given, there is
no provision or even a mention re-
garding creating hostel Ffacilities. [
would carnestly draw the atlention
of the hon. Minister to thys point.

Sir, the first Indian astronau:, Lokesh
Sharma who just got the opportiunity,
first got a chanee 1in a faclmy ot
Nasik in Maharashtra where all the
facilities were available and he conlo
make use of those facilities, and
could do such wonders. There are
so many studenis but because incy
do not get these facilities, they  fall
oyt

There are so many caus:s ol sh
dent unrest and one of the reasans
is that they get disgusted and ihey
are not able to complete their odo
cation. Therefore, my subrmissem s
that creation of hostel facidiiy -
must and is a great necessity.

I would also bring anotbher .7
culty to the notice of the hon, Min,
ter, There are so many people who
vet transferred. Either from avtillern
centre or from Air Foree centre, ey
are transferred to other places bolove
the academic year ends and
causes another problem becuuse thowr
children get stranded; they cuannot
set accommodation. A person may
be transferred say from Nasik  fe
Jabalpur. His child will lind ihai
the curricylum ig entirely different
and he has to face a great difficulty.
There are so many other problems
by which the parents get dispustos.
the students get disgusted and that
affects the process of nation-buildive.
Theretore, the problem of hostels
may be considered by giving some
grants to the colleges and thes:
grants should be on certain pyindi
ples. 1 suggest that capital cest of
establishing a  hostel for say 1w
students may be borne by ihe Gov-
ernment, further cost of maintenance
could be entrusted to the cmeerped
authorities with a conditien that 10
per cent of accommodation be reserv-
ed for army personnel; 20 per cent
for the Schedulag Castes; 30 per cent
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for the Scheduled Tribes; another 10 per cent
for the Government employees and 20 per
cent for weaker sections. That way it will give
some relief to the poor people; otherwise due
to this inflation and rising prices, ,non-
availability of proper accommodation, it is
beyond the reach of the common man to
educate his child-ren or send them for higher
studies.

Another point | would say is that the standard
of education is going down. It is going
beiow the standard. The causes are to be found
out. If we look to the causes, you will find
one glaring thing.  The teachers, the staff in
all the colleges never care for the students,

whether they are ted to the children
directly ornot.  For instance, | will give
youray own experience. | have my

two nephews.  One is in the Ameri-nission
school and the other is in the Indian school.
Though theion teachers are Christians, the
rs in Marathi, exercise notebooks in  Marathi
are examined, corrected and the exercise
notebooks of  my nephew who is in a High
School are never corrected.  The result is

that the latter is imperfect in his own
language. This is the thing going on.
Therefore. | would submit that in older
to avoid this situation there should be a

task force as suggested by my learned friend.
Unless there is a thorough check, all the money
that is being spent on education—crores of
rupees—will go waste.  So, in order "to have
a better check, there  must

be a task force.

Then there is the need for having short-term
courses. The need for these courses in rural
areas is all the more. You can have six-
months course, three-months course, one-
month course for four weavers, four
agriculturists, giving" elementary lessons'to
the boys afer 10th or 12th standard. Short-
term courses can be conducted on botany or
any other subject, It can be arranged on
climatic conditions. This will certainly help
the younger generation to prosecute
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their own vocation. He must be given
elementary knowledge about his vocation.
So, | submit that short-term courses may be
started in rural areas.

With these words | conclude.

PROF. C. LAKSHMANNA
(Andhra Pradesh):  Mr. Vice-Chairman, Sir,
when | stand to speak on education | do so
with a saddened heart. | speak with anguish,
as oHe who had been deeply associated with
the educational process for almost 2£ decades
or more I look upon the educational
policy of this Governrnent and of this country
as a very renegadt one. It ,,has been followed
only to prcjmote the (interests of a
smaller section of the society.  If we try to
look for the reasons for these conditions, for
this sorry state of. affairs in this country, what
are the  reasons which surface? In the first
instance, would like to bring to the notice of
this august House that we have not been able
to shake off the colonial heritage which
we 'had from  the British. Even today the
educational system is only capable of
producing those who can take dictations and
not those who can take initiaive or be
innovative in the entire development process
The result is that the educational system has
been failing miserably not only to increase the
knowledge base in this country, but also to

create  the necessary  potential  for
innovative approach in the development
process.

Secondly, the entire educational system has
been elitist in its approach. If we look at the
outlays, at the policies and the programmes
that have been initiated in the educational
arenR, everywhere you find that it is biased
towards elitists and towards urban areas.
There has been utter neglect of the rural areas.
There has been utter neglect of those wha
have been in the downtrodden section of the
society. The result is that we are not able to
make any progress in thr educational process.
It so happened Minister of Education
made an
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ahnouncement on the 256th of the last
month, the day when the discussion
on education was to come, “From now
onwards we will try to replace all the
single-teacher  schools with two-
teacher schools,” Mr. Vice.Chairman,
Sir, it took 36 years of greal indepen-
dence, of great development process,
for us to come to a decision to replace
the exisling single-teacher schools by
two-teacher  schools, Thig ig great
progress we have made. And if we
are salisfled with this progress only,
God should save the country.

Then, Sir, while we Thave been
recognizing the importance of aduca-
tion even before the promulgation of
the Constitution by making compul-
sory primary education as one of the
concomitant necessities of the Consti-
tution under article 45, we have not
done anything in that direction. On
the other hand, there ig only a meagre
allocation of funds for educalion In
the Sixth Plan, there are Rs. 2,524
crores allosated for education, which
works out at 26 per cent. If we
allocate  only 2 6 per cent of our
Budget—the other day T mentioned
that the allocation for defence consti-
tuted 16 per cent—what do we expect
in this country? 1 know there is a
ves‘ed interest develoning in the coun-
try, especially in the Treasury Benches,
in the backwardness, in the lack of
edvcation opportunities for the people
because it ig only jenorance which ean
give sn oprortunitvy for such people
who kave been plaving with the lives,
with the patience of the peonle of this
country. Therefore, Sir. it is a vested
which has been keeping the
for education enly 1t 2.6
ernt I we just pot the Centre
States it constitutes
1052 ner cent, whereas the recommen-
dation heg heen to the ‘une of 30 and
10 ar it is 20 ner cont?  That is 40 per
S bhat Therefore. Sir. the ficures speak
that the education pro-
wen utterly negleeted in this

interest
allazations
neyr

an the ‘ogether

Tor “hemselve:
cote hos
O IMtrv,

I"-e n

aducation, it

about universalisation. of
aec heen a far ery, As
as 1904 in the Centra] Legisla-

sir,

early
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ture great Gokhale pleaded for universalisation of
education He did realise that in the country when
it became independent, if there had to be living
democracy, it should be only based upon
knowledge, it should be based upon literacy, it
should be based upon education. Therefore, Sir, as
early as 1904 Gokhale pleaded for
universalisation of education. But under the great
Congress (1) rule we have not been able to come
anywhere near it. We are just at the margin of
36.2 per cent literacy, and if we take the upper
brackets into consideration, the literacy rate of
those who are in the lower brackets is much less
than what it is thought out to be, because average
never speaks the truth.

Then, Sir, in the educational process there has been
mishandling  all  the while. There has
been a lack of manpower planning in this
country, as a result of which, we have not been
able to know what exactly is wanted five years
hence, ten years hence, 15 years hence and 20
years hence. We do not know, and we produce
sometimes a large number of opportunities, but
there are no qualified people for them, and at other
times we produce a large number of people but
there are ' no opportunities for them to serve So,
this is the type of dilemma, this is the type of
critical situation, in which we j are.  We have
either got surplus of educated people or surplus
of posts which are not fllled for years and years
Therefore, Sir. there is need for
informing the educational i policy with the
manpower planning. | think, if we do not take tho
manpower planning into consideration, we are
bound to commit a mistake.

Then Sir, what type of education are we
giving? We have got employment in banks. But
for the emoley-ment in banks, any person is
suitable, because we have not made effort to find
out how many openings will be there in the banks
and what type of people will be needed for them
and so on and so forth. That means, there has
not been any proper planning in
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process about the possibilities of the avenues,
the opportunities, that are likely co come in
the future. Sir, I touched only the periphery of
the subject.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): You can speak about
the University Grants Commission later.

PROF. C. LAKSHMANNA; I will not talk
on the University Grants Commission at all. |
shall confine myself to the elementary
education and secondary education. | will
reserve my energy to speak on University
Grants Commission report for some other
day.

Sir, what are the reasons for the type of
elementary education in this country, Now
enrolment, wastages, stagnation, drop-outs
and all these three phenomena are confined
mainly to those people who are below the
poverty line. That means, on the one hand
illiteracy, lack of education coupled with
unemployment and poverty if you combine all
these four and mix them together then | think,
we can understand the plight of those people
for whom all of us are crying day in and day
out. We have every sympathy with them. We
have got all sorts of programmes for them.
But still they are illiterate, unemployed and
poor.

Sir, about the school buildings the
‘esg said the better. Berause they are
not school buildings, They are wors:
than stables Sir, in this country,
there are collefeg which have been
virtually  started in the  stables
stables of the former Rulers. At leas!
the area which T come from n my
State, there have beep collegos <tarted
virtually in the <tab'es aof the farmer
Nizam Fven aftepr 35 vears of oxist-
enee we have not hoen able tp provide
them with suitahle sccommodation

Therafore. Sir abaut school and college
buildinge the less said the hetter
Then, Sir. we have been talking
shout innovations in education. We
have been talking about 104243
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Before that we have been talking about
11+2+2. But if we are not very serious about
what we are preaching them what more can
we expect? Sir, in the State from which the
Hon'ble Minister for Education comes, they
have not yet implemented the three stages in
the university education, in the college
education. In Uttar Pradesh, even today,
10+2+3 continues. Whereas all other states
have fallen in line with the education policy as
promulgated by the Union Government. But
the State from where the Prime Minister
comes, the State from whore the Education
Minister comes, the State from where the
Prime Ministers have been coming. have not
yet fallen in line. Therefore. Sir, if there is any
philosophy, if there is any validity for the type
of educational reforms that we wanted to
inroauce in this country. | simply ask a
question to the Minister for Education; why
cannot she see that in a particular State, this is
not being followed even after 5 to 10 years
experimentation.

Then, Sir, | want to mention something
about women My hon. colleague from
A.lLADMK said just now that women's
education has been neglect ed. | only want to
make one small correction to what she said.
She paid that for the first time they had a uni-
que experiment of having a women's
university, T would like to make a correction
that Andhra Pradesh was the first to introduce
a women's university but not Tamil Nadu.
This is my correction. Why | am saying the
am saving this because a counlry where 50
Der cent, of the peoole who

live are women and for whom ab of
us have grent admira*ion

them as grihanis, =g pgrihalakshm
dieties and so forth in this  eountry
but we have not done apvihing A«
make them wiable., Therefore Sir, my
Government—the  Andhra Pradesh
Government eaid that in 211 “he johs
thers ghall be 30 per cent resorvation
for women and women alone  There.
fore, Sir, if there has to be a good

education opportunity for women, we
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kave to gpen more educational insti
tutions for them. We have to think in
terms of educationa] policieg for them
and we have to think in terms of re-
=ervation of jobs for them as is done
by the Andhra Pradesh Government
Finally, Sir, 1 would like to talk
about the whole problem which has
been rocking this House in the morn-
ing and whose echoes were there u
the afternocon also. Sir, 1 would lik
to bring to the notice of the non
Members from the other sid
this country there are 14 national
languages., Again and ggain, it was
made out as though there were only

the

two nationa! langunages or thres= na-
tional languages, Sir, Telgue is
much a national langunge ag Hindi.

Tamil is as mu>h a national language
as Hindi 1 understand, English has
been recognised as the language of o
State, Tt is no more a foreign lancu
age,

This fact has to bp kept in mind. I
think when the hon, Member fron
Tami’ Nadu was speaking, she was
not opposed to Hindi as such. If there
was some such misunderstanding in
this House, T would like to clear it
Sha was only opposed to the imposi
tion of Hindi al] over the coustry, |
think. Sir, T would like to say 'that 1
am a lover of Hindi I have demons
trated mv love for Hindi because my
from Uttar Pradesh. But
in soi‘e of that, T would like to men-
tion to this great augist House that
there had been uttey 5 if the so-
Sir, in the
given by the
vther na-

clubhbed
and
allo~ated
sa utterly ne-

wife rcomes

polont

called regiona' langu:

Report that has been
Eduecation Ministry, all the

languages have heen

together as- regional lanpguades

the amounts that have heen

for those lancuages are

gligible compared to Hindi, compared
to Sanskrit and  even compared to
Urdu. It we are to promote national

ation in the gense in which onr
then they should

intery
hon friends wan' it
be able to sayv: “Look, if this coun'ry
ha- to be united, if there is to he
should say, let

nrt

tiona! integration, we
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Tamil develop, let Telugu develop, let Bengali
develop, let Gujarati develop and therefore, let
there be allocations for Telugu, let there be
allocations for Bengali, let there be allocation for
Assamese. But simply saying that there has to be a
national and integrated policy on education does
not lead us anywhere unless that is translated into
realities. Sir, you are not giving me time.
Otherwise, | can read out the figures to show that
there has been utter neglect of the so-called
regional languages, which | would call as national
languages.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): Please conclude.

PROF. C. LAKSHMANNA: Therefore, | appeal
to the Minister oi Education to kindly look into the
Report which has been given to us.

The last point is, there had been a continuous
erosion of the rights and privileges cf the State vis-
a-vis the Union, and this has been no less in the
case of Education also. Sir, in 1975 through the
42nd Amendment of th, Constitution, Education
was pui in the Seventh Schedule as a concurrent
subject, as a result of which the responsibility for
promotion cf education should have been borne by
the Union Government. But it has not done
anything. On the other hand, it has been only
trying to put spokes in the development process as
initiated by the State Governments for the
development of education. 1 am only saying this
because we started the Padmavati Mahila
Viswavidyala-yam and we said: Why don't you re-
cognise it? And they said: no, we don't recognise
it. As | was pointing out earlier, this is the flrst
women's university, or SNDT was the first and
still nothing has been done.

Finally, the appointment of Vice-Chancellors
has become a big problem in the country. In my
State there are two universities where the Vice-
Chancellors are not in existence from October
last. But then we have the Governor. | have got
respect for the
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Governors post. | am not even one of
those who say that this is a redundant
post. It is for others to say. In spite of
that, what happened? A panel of names is
sent and it is suggested that so-and-so
who is number one should be appointed.
The Governor sits over the matter. In the
meanwhile, people start saying that the
Telugu Desam Government is not able to
do anything; it is inefficient. And who are
the people who are saying it? Again it is
the same Congress (I) people who are
sitting in the Opposition there who say
that the Telugu Desam Government is
very inefficient and they cannot even
appoint a Vice-Chancellor. The file goes,
stays with the Governor and does not
come back. At the same time, they say
that the Telugu Desam Government is
inefficient. What type of logic is this?
This has happened with the SV
University and this has happened with the
Andhra University. The Education Sec-
retary acts as the Vice-Chancellor of
these two universities. Therefore, if it is
not interference, if it is not eroding the
autonomy of the States and the
universities, what else is it? Therefore,
Mr. Vice-Chairman, Sir, | would like to
appeal, through you, to the Education
Minister to kindly see that those two
Vice-Chancellors are appointed in the
sense in which the State Government
wants because there re so many students'
problems, there are so many teachers'
problems and there are so many
educational oroblems in these
universities. Therefore, it is nothing but
pertinent on the.part of the State
Government to have such people as Vice-
Chancellors who have their confidence.
Yet unfortunately nothing is being done.
Therefore, once again | would request,
through you, the Minister of Education to
prevail upon such bodies which ar,
necessary to see that justice is done to
these two universities which are
languishing without Vice-Chancellors
due to. There are many other points to b,
talked about. Unfortunately, you are hard
pressed for time. Therefore, | will take
another oppor-
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tunity to place before the House some of
my considered views, having been in
education for a long time. Thank you.

DR. MOHD. HASHIM KIDWAI (Uttar

Pradesh); Mr. Vice-Chairman, at the outset
please permit me to say that Education
Ministry is one of the most important
Ministries as it has been performing the
most vital and the most important part of
nation-building, that is, educating the
younger generations, the future citizens of
the largest democracy of the world. And |
deem it m, duty to congratulate the
Minister for her stewardship. | shall not
take .much time of the House but confine
myself to one or two most important
points. | have spent more than three
decades of my life as a teacher, and,
therefore, | can claim to speak about their
miserable plight. Our country was famous
for many things, along with one thing and
that constituted the most distinctive part
and the most distinctive feature of our
culture and civilisation, that is, i, ancient
India our teachers enjoyed the most
respectable position; we have not forgotten
how th, ancient rishis and sages imparted
education and how they enjoyed universal
respect. Guruseva was one of the most
distinctive parts of our culture. Now, what
a contrast today! Today we find that our
educational institutions, in our schools and
colleges, our teachers no longer enjoy that
respect of that position. 1 am, therefore,
reminded of a sher:
L,..;.@LJ:‘J ) B (R g2e> ,.;ﬁru
Mg LsS laS Lo &S L1aR A yomae
In a country where teachers were
venerated, we now find that poor teachers
have no future, they have no security of
service. I, therefore, appeal to the Minister
of Education to pay special attention to the
miserable plight of teachers. | refer to an-
other problem, and the problem is re-
employment. In our Central Universities
w, have this provision that teachers are to
be re-employed. But unfortunately
everything depends on the sweet will of
the Vice-Chancellor.
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good number of others are left to fend for
themselves. |, therefore, humbly suggest that
we must have a clear-cut policy.

Then | come to a very important question—
the  appointment of  Vice-Chancellers.
Nowadays we find they are appointed from the
civil servants and bureaucrats. The need of the
hour is that we should have such men as heads
of universities who have some idea of what
education is, what educational problems are.
For God's sake don't appoint civil servants or
bureaucrats as Vice-Chancellors of Univer-
sities. These persons have absolutely . no idea*
of what education is, what educational
problems are.

Now | come to the problem of student
unrest. The solution does not lie in treating
our young boys as flowers of the nation,
criminals of the nation. That is not the way. If
they do some thing wrong, the proper thing
we must do is to treat them with love; | do not
mean to say that they should not be punished
if they commit offences. What | mean to say
is that they should be treated as students and
should not be treated as criminals. Police
should not be allowed to disturb the sanctity
of our educational institutions. It is only the
teacher who can control students and | have
got my personal experience.

In the stormy days of 1965 unifortu-nately
there was some trouble and the late Ali Yavar
Jung was murderously assaulted. | was
appointed as the Proctor. The Vice-
Chancellor magnanimous to ignore the whole
thing and this led to normalcy. What | submit
is that the same policy should be adopted
towards students.

I would like to come out with some humble
suggestions. one is that the name of the
University Grants Commission should be
changed. The UGC controls or supervises the
functions of the Universities. Of coure, money
comes from it but from the academic point of
view it does not look nice
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to call it University Granis Commission. It
would be better if it is called by a new
nomenclature such as University Control
Commission or University  Supervisory
Commission.

My second submission is that we should
give more and more attention to primary
education. Unfortunately in most of the States
we find that the buildings of primary schools
are in a very bad shape. There are practicaly
no proper buildings and there are no good or
qualified teachers. These problems faced by
primary schools should be eradicated.

Finally I would like to say that the Ministry
should obtain correct facts from the
Universities to be incorporated in their report.
I am sorry to say that in so far as this report is
concerned, what it says in one or two places
about Aligarh Muslim Uni-verity is not in
accordance with facts. The report says that in
the 1983-84 session barring some minor
incidents nothing serious was there. This is
not correct. In September very serious in-
cidents took place in the University as a result
of which several students were rusticated.
And for months together students had to live
under a reign of terror and for months the
police was stationed in the University. The
report does not mention any such thing. The
police was kept just in front of the University
library which is by the side of the Arts Fa-
culty building. You can well imagine what
effect these have on students. | request the
Government to see that the reign of terror
should not be imposed on the University.

Then the report says that the academic
session went on acconding to schedule. This
is also wrong. If the session itself went on till
the month of January, you can well imagine
how the session could go on according to
schedule.

Finally, 1 again request that special
attention should be paid to the teachers. Their
age of, retirement should be enhanced. The
question of their re-employment should be
decided
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Central Government. And, finally, Sir,
our educational institutions should be
institutions where we have academic
democracy. Unless and until we have got
this academics democracy, We cannot
have the democratic mentality. You see,
in this country of ours, where we have
got democracy from the level of
panchayats to Parliament, how strange it
is that in our educational institutions we
do not have acadamic democracy.
Therefore, in order to have academic
democracy, the time has now come when
the Vice-Chancellors should not have
these emergency powers.

To conclude, Sir, | would once again
say that the time has come now when our
universities should be free
from feudalism.  Unfortunately............
(Time bell rings)...they are not free
from this. With these words, Sir, | take
my seat. Thank you, Sir.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN) : Honourable
Members, | would like to take the
consensus of the House as we have almost
exhausted the time given by the Business
Advisory Committee for this discussion
on the Ministry of Education. | have now
a list of another eleven speakers before me
and the honourable Minister has expressed
a desire to reply exhaustively and she will
also take about an hour and a quarter. So,
would you like that we take up the Half-
an-Hour Discussion now and finish it off
and then continue with this debate? A per
the Rules, we have to take up the Half-an-
Hour Discussion at 5 o'clock. In-
terruptions). | take it that the consensus is
that at 5 o'clock the Half-an-Hour
Discussion will be taken up and, after that,
the discussion on the Min- istry will
continue. The Minister will reply later in
the evening.

SHRI S. W. DHABE: Sir, -nobody has
spoken from our side so far and the time
will not be enough.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): | have to regulate
the time of the debate according
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to the list given to me. Anyway, Mr. S.
P. Mrtr, now,

SHRI SANKAR PRASAD MITRA:
Mr. Vice-Chairman, Sir, the honourable
Minister of Education, while addressing
the Lok Sabha, has detailed the objects of
education so far as. the Central
Government is concerned. She says that
the most important problems in the field
of education in India are universalisation
of elementary education and removal of
adult illiteracy in the age group of 15 to
35, the maintenance and upgradation of
standards of education at all levels,
meeting the challenges of the
advancement of technology and science
and use of education as an instrument of
national  integration and national
development.

With great respect, Sir, | would like to
say that | entirely agree with these
objectives. But let us see how far we hav,
succeeded in, realising these objectives.
So far as universalisation ,of education is
concerned, on a Private Member's
Resolution, a full-scale debate had taken
place in this House. Therefore, |1 do not
propose to touch upon this subject now.
Let us take,- Sir, the question of
upgradation of the standards of education
at all levels. When we talk of upgradation
of standards of education, we have to go a
little into the history of education in our
country. A little over 125 yeare ago, the
British imperialists had established in this
country three Universities at Calcutta,
Bombay and Madras. At that time, a
particular standard was reached. In fact,
the immortal writer of Indian nationalism,
the composer of "Vande Mataram",
Bankim Chandra Chatterjee, was ,one of
the first graduate of the University of
Calcutta. In those days a person passing
the Entrance examination could write
both in his mo'her tongue and in English
language nuch better than an average
student who passes today either B.A. or
M.A. examination. This was the first
phase of education in this country—I
mean, modern education in this country.
In the



109 Ke. Govt, decision to

second phase We see the age of the cheap
bazar notes and question-answer series.
We see that students were running away
from text books and reference books in
libraries and relying on short cuts to
success which gave them even first
division marks. This was the second
phase. Now the third phase has begun—
the third phase of mass copying. |
respectfully draw the hon. Minister's
attention to the third editorial in the
Statesman of Delhi, of the 4th May 1984,
where she would find a graphic
description of the extent to which this
mass copying has gone. Apart from paper
missiles, transmitters etc. now in vogue,
this editorial of the Statesman goes to
suggest that sooner or later a time may
come when INSAT-1B may be used to
project answers into the examination hall.
(Interruptions) This is the situation we are
faced with and we have to work out of
this situation before we can think of the
upgradation of standards education at all
levels. To my mind, the only course
available is to change the form of
questions and choose the type of questions
that are not put in Universities of the U.K.
the USA and in other countries. | had to
answer such questions myself. | believe,
my friend Mr. Madan Bhatia had also to
answer similar questions. Those questions
cannot be answered unless the students or
the examinee is familiar with the text
books prescribed for studies. At the post-
graduate level | was appointed a paper-
setter on many occasions. There is a co-
paper setter who is an internal lecturer,
professor or Reader of the department
concerned. And when | suggested to him
that let us change the form of questions so
that students may not be able to answer by
copying, the answer was: Sir, please do
not do that; if you do that there will be a
riot in the examination hall and our Mves
may be in danger. Unless, Sir, the type of
questions that are set for examinations is
changed—changed as soon as possible—I
do not find anv effective remedy to the
mass copying that is going on all over the
country,
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which has been advisably brought to our
notice by this editorial of a wellknown
newspaper. The second malady of
education is that ours is a multiparty
democracy. We have numerous political
parties in the country. These political
parties ar, fighting elections to the
Parliament, elections to State
Legislatures, elections to Municipalities,
elections to Panchayats. But they are not
satisfied with such elections only. They
intend to fight elections to the governing
bodies of schools, colleges and
universities and the process of
politicalisation of education that has been
going on is absolutely ruining the future
of education in our country. | am happy
to learn from you, Sir, that the hon.
Minister would give an exhaustive reply.
| shall be glad if she gives us her
reactions to the process of politicalisation
that ia going on from one end of the
country to the other.

One of the purposes of education as
adumberated by the hon. Minister is
national integration. When | was Chief
Justice of the Calcutta High Court, I used
to receive suggestions from the Central
Government that | should agree to the
transfer of judges from on, High Court to
another and one of the main purposes of
the transfers was national integration. It
was difficult for me to appreciate how
Judges could bring about national in-
tegration because Judges are expected to
lead sbm, kind of an exclusive life. But,
by that as it may, this has no, been a
settled policy of the Government of India
that th, Chief Justice would come from
outside and one-third of the Judges also
from outside. Since you have embarked
upon the policy of transfer of Judges for
the purpose of national integration, |
recommend to the hon. Minister that a
University Service Commission should
be constituted for recruitment of Vice-
Chancellors, Professors, Readers,
Lecturers, etc. on an all-India basis purely
on merit and these Vice-Chancellors,
Professors, Readers, etc. etc. should be
appointed to posts transferable from one
State to another. These people who are in
the academic
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would be in charge of different
departments or institutions

would constantly come in contact with
the students of all the States and for the
purposes of national integration, |
believe, they would be the most effective
instrument. (Time bell rings) | hope the
hon. Minister will kindly consider this
proposal.

Since you have already
now conclude. Several
taking part in this

rung the bell, |
hon. speakers
debate have  spoken
about employment-oriented education.
This problem of employment-oriented
education is not a problem of our country
alone.  This problem is being faced by
advanced countries as well. Sir, | wag
recently reading an article printed in
October, 1983 from "CHANGE" by the
Helen Dwight Reid Educational
Foundation in the United States. It is an
article by  Mr. Ernest A. Lynton, a very
distinguished educationist of the US. In
this article the learned author  has state-
that increasingly the economic importance
of education in the knowledge-intensive
post-industrial world of 1980s and 1990s
should be realised and the universities must
play a central role. According to this
author, a debate too often is posed in terms
of invalid dichotomy between  'liberal’
and 'useful' education. We had failed to
help students acquire the art of
utilisation of knowledge. Academics
should work with prospective employers
and other  ‘outsiders' to fully prepare
the students. We must reexamine the
ways in which we disseminate the results
of our work. We must rethink our
concept of the university as ® detached and
isolated institution. This learned author
has suggested a 7-point ~ formula. (Time
bell rings) | will read that formula, Sir,
and end my speech. Kindly bear with me
for another minute. This 7-point formula is:
(1) Closer linkage between theoretical
analysis and practical experience; (2)
more discussion of the limitations as well
as the benefits of disciplinary methodology
and professional technique; (3) greater
emphasis on problem solving using the
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perspectives of several disciplines; (4)
better preparation for team work com.
bining a range of individual skills; (5)
more focus on che social, economic and
political context of all professional
activities; (6) explicit discussion of the
competing values and the necessary
trade-offs involved in almost every
decision; and (7) some emphasis on the
interpersonal and effective and other non-
cognitive aspects of professional life.

Unless education in our country also is
reoriented to emphasise its economic
importance, the problem of educated
unemployed raised by the other hon.
Members cannot, in my humble opinion,
be solved.

With these words, | thank you for
giving me this opportunity.

SHRI P. N. SUKUL: Mr. Vice-
Chairman, Sir, I thank you for giving me
this opportunity to speak on this
important subject of Education.

Sir, to educate the citizens is one of the
primary obiligations of a Government and
more so if that Government happens to be
wedded to socialism and democracy as
is  the case with our own Government. It
is so because without education we cannot
create a consciousness in the people about
good and bad, about their rights and
privileges and about their duties.  And
unless we create this consciousness in
the people, we cannot create the right kind
of citizens, responsible citizens in a
nation. Sir, education helps a man in
his development, in the development of
his per- | sonality and without education
cultivation of values is simply impossible.
Cultivation of values means culturing and
this culturing hag to be the right kind of
culturing so that it can promote character
building. Through education, Sir, one
imbibes knowledge and that knowledge
leads to right action, and knowledge and
right action’ both go to build the right kind
of character of a man and here lies the
importance of education and that ¢ is why,
Sir, Emerson said and | quote; "Education
is the transcription of knowledge in
action". Also, Spencer
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of a Government is not the increase
of wealth or population; it is the cri-
terion of character and personality.”
And, since it is through education
alone that we can help our people
develop the right kind of personality
angd character there lies the great im.
portance of education. And, Sir, be-
cause of this great importance of
education even in the United Nations
Charter of Human Rights, it is pro-
vided that everybody has a right to
education, It is also provided, Sir,
.in that Charter that free education
in the fundamental and elementary
stages mugi be provided to a citizen,
S0, Bir, our Constitution makers were
also wery much convinced about the
utility of education.and that is why
they also provided in the Constitu-

tion that children up to 14 years must

be imparted free and compulsory edu-
cation, However, Sir, in many areas
of our country even today free and
compuisory education js not being
imparted tg students up to 14 years
of age and I will take this opporiu:

nity to request our hon. Minister of,

Fducation kindly to ensure as early
as possible that this spirit of the
Constitution is translated.into action
ang all the children in .the country
up o 14 years of age are provided
free and compulsory education as
early as possible, Sir the education
imparted during the British Aays, as
Miss Jayalalitha wag tellihy usinthe

moerning, was not the right kind eof

education. The British, as she was
saying, were interested in creating an
- army of clerks, That was the phile-
‘sophy of Macdulay. They needed only
clerks and that type of education
they prescribed for us. And they wan-
ted that we shoulg take them ag
models a5 our paragons, and we learnt
to denigrate even our own leaders,
our own freedom fighters and revolu-
tionaries. And, so I say that wag a
wrong Kind of education that was be-
ing imparted. And, 1 am sorry to say,

Sir, that even today, by
and large, the system of
education is still based on

. that British system and so it ig high
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Time that we reconsider the whole
thing and, of course, give a new shape
to our education. Sir, there is no
denying the fact that since Indepen-
dence, a lot hag been done in the
field of education by our Government,
I mean the Congress Government. In
1947 whep we became free, what
was the incidence of literacy? Litera.
cy was 15 per cent only and four and
a half crores of people wera literate
when we became independent. What
ig the situation today? Today literacy
ig 36.2 per cent and as many as 23
crores of people have now been edu-
cated in free India, Buwt, still, Sir,
much has to be done. The Kothari Com- -
mission suggested, Sir, that in every .
kilometre there should be a primary
school., It was also suggested, Sir, in
the Report of the NCERT that in
three kilometreg there should he a |
middle school and in every five kilo-
metreg there should be 3 secondary
school. All these things are still a
mirage and so we would like to re-
gquest our Government that as soon ;
ag possible these reports must be im-
plemented in full, There can- _
not be {wo_ opinions  that,
elementary eduecation is of utmost
importance and should be accorded
the highest priority and that is why,
thanks to Mrs. Gandhi, this elementaty
education also finds a place in the
new 20-point{ programme of the Gov-
ernment. However, despite our em-
fhasis on the. primary education,
what is the condition today? Three
thousand primary schools are without
teachers in the country; more than
14 lakh schools have only. one
teacher to teach; 40 per cent of our

" primary schools are without proper

building and 40 per cent of these
schools have no drinking water fact-
lities for the students, It js regret-
iable that on schodl education, the
amount spent by the Government has
been steadily decreasing over the
years, by way of percentage of ihe
Ministry’s total allocation. Whereas in
the first Plan, 58 per cent money was
being spent on school edu-
cation today less than 1)
per cent. of it is spent on schoeel
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education and perhaps, i is need lor
reconsideration our policy on the subject. It is
also pro/Vided in our Constitution that jchool
education should be free after 10 years of the
passage of our Constitution. More than 30
years; have passed and even today school
education has not been made free. | would re-
quest the Government to make school
education free.

Sir, everywhere in the country, except in
UP, middle-school education is free; | am not
talking of higher secondary. In UP alone,
class VII and Vill education is not free. So,
the hon. Minister who comes from my State
of UP, I hope, will kindly look into it and try
to make it free in UP also.

It is very good that in Tamil Nadu, the
Government of Miss Jayalalitha— | mean her
party's Government...

SHRI SYED SIBTEY RAZI: You are very
generous.

SHRI S. W. DHABE: Don't be so
generous.

SHRI P. N. SUKUL:... have launched a
scheme of mid-day meal. This mid-day meal
scheme is very useful and | wish that our
Union Gov. ernment had this scheme
implemented throughout the length and
breadth of the country so that the poor people,
the. young children, could get some nutrition
and also they get attracted to schools, as Miss
Jayalalitha was saying.

This is also a paradox that at primary level,
there is ng facility for games and sports. We
want to produce good sportsmen and at the
primary stage there is no provision for sports
and, therefore, | would request the hon.
Minister also to ensure that these games and
sports are provided to the students at even the
primary stage.

I come now to the most controversial 3-
language formula. It is not controversial
because it has already been accepted by our
Government; but certain speakers from the
other side

Social Welfare

j in the morning made it controversial | because
some Members are of the opinion that 2-
language formula should be there. | am
personally of the opinion that 3-language
formula should be there, and the, regional
language...

SHRI S. W. DHABE: Make it one-
language formula.

SHRI P. N. SUKUL.: ... should be taught upto
primary stage; Hindi should be taught at the
middle stage and English should be taught in
the secondary stage. As regards English, there
was some controversy. | would like to quote
from a speech of Shri Jawaharlal Nehru when
he spoke on the Official Languages ¢ Bill in
the Lok Sabha on 24th April,

"It may be because of my upbringing but
I am rather partial-to English. I- say English
i3 a firie language, just as other languages
are very fine. Nevertheless, | have been
convinced for a long time and | am
convinced today that any real awakening of
the people cannot take place through the
language. It is patent to mo not today but
has been so for the last 40 or 50 years
eversince | have been engaged in public
work. In this country you cannot recognise
Indian society through English. It can be a
link language between India and other
countries: also between States for some time
to come; but ultimately you have to adopt
one of your own languages as the link
language for the country.

(Interruptions)
Don't disturb Mr. Mohanarangam.
5pP.M.

SHRI R. MOHANARANGAM: What will
be the link language?

SHRI P. N. SUKUL: Do not disturb. We
will talk in the lobby. While speaking at
Panjim on 22nd.
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SHRI R. MOHANARANGAM: Mr. ice-
Chairman, Sir, is it not the conation of the
floor of the House that it a Member has not
understood the other speaker, he is entitled to
ask for a clarification? Has he got the right or
not? Through you, Sir, 1 want to ask this
question. Firstly, he was talking of the
importance of the English language and then
he has stated that there should be a link
language between one State and the other. |
want to ask him, through you, what will be
the link language between Tamil Nadu and
Uttar Pradesh?

SHRI SYED SIBTEY RAZI: Sir, | am on a
procedural point of order. If any member of
this House wants to interrupt or wants a
clarification on any point from the member
who is speaking, has he not to seek the per-
mission of the Chair? Only after the Chair
permits him, he can interrupt. If anybody
stands up in this way and interrupts the other
member who is making his points,' | think it is
not in the decorum of the House, So, | would
ask the Chair to kindly advise the hon.
member that when a Member is giving his
speech and is making his points, he should not
disturb him like this. If a person can say
something, he should have the spirit of
tolerance also.

SHRI R. MOHANARANGAM: Before |
ask the clarification 1 got up to seek the
permission of the Chair. | want to know, is it
not the convention of the House of Parliament
to seek clarification from the speaker if his
point is clear?

SHRI  VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): What the hon. Member,
Shri Syed Sibte Razi, has said is correct, it is
upheld. It is for the Member to ask the Chair
or to rise on a point of order and then ask for
any clarification. Of course, jn a
parliamentary debate healthy interruptions are
also welcome, but they should not be of such
a nature that will reflect on the debate itself or
take away the spirit
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of the debate itself. If we do that, we will be
entering into unnecessary controversy. With
this spirit only the House will function.

SHRI R. MOHANARANGAM: By the
time | was seeking a clarification the hon.
Member interrupted me. That is why | am
asking whether it is the convention or not. |
want certain clarification. Am | entitled to
seek the same or not?

SHRI P. N. SUKUL: My five minutes
have.been misappropriated. You kindly take
note of it. (Interruptions)

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): I think Mr. Hukmdeo
Narayan Yadav is correct. The hon. Minister
for Education and the Deputy Minister, sitting
there right from the morning, can now have a
cup of coffee. We will take up the Half-an-
Hour Discussion. Yes, Mr. Jaswant Singh.

HALF AN HOUR DISCUSSION ON
POINTS ARISING OUT OF ANSWER
TO STARRED QUESTION NO. 123
GIVEN ON 6TH MARCH, 1984, RE-
GARDING PENSION TO EX-
SERVICEMEN

SHRI JASWANT SINGH .(Rajarthan) : Mr.
ViccrChai'man. Sir, | will be very brief. The
hon. Minister for Parliamentary Affairs quite
rightly said that because of this Half-an-Hour
Discussion the on-going debate on the
working of the Ministry of Educa-is likely to
be interrupted. | gave him an assurance that |
will be very brief, to the point and I will also
ensure that my presentation is as little a
disruption of the discussion on the working of
the Ministry of Education as possible. | will
not disturb that debate and 1| will come
straight to the point.

Tile Half-an-Hour Discussion that | have
raised is in connection with the three specific
points that are to be discussed, i.e. (1) that
despite the judgment of the Supreme Court in
the pensioners case the pensions of



